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THE BUDGET (GENERAL) 1981-82
—GENERAL DISCUSSION—Contd,

MR. DEPUTY CHAIRMAN: Now
we start the giscussion on the General
Budget. Shri Satya Pa] Malik, You
have ten minutes more,
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SHRIMATI SUSHILA SHANKAR
ADIVAREKAR (Maharashtra): Mr.
Deputy Chairman, Sir, this is the
second Budget of oup hon, Finance
Minister Shri Venkataraman, that has
won the laurels and admirations from
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almost all the corners and from vari-
ous sections of the people of India.
And I woulg like to add my voice to
the chores or congratulations that he
must be receiving this time. This
certainly proves the point that the
Government is now getting a grip
over the economy, of the country
which was in doldrums and which
was deriled. But now, Sir, the eco-
nomy has got the necessary mild push
to come out of 3]l these difficulties.
Although many things are yet to be
done, the best part is we have started
in the right direction. And for that
I would once again congratulate the
Finance Minister for his glowly
adopting a non-conventional and new
pattern of approach to the gconomic
problems facing the country today.
And this, Sir, has given the Budget a
realistic and practical look.

Sir, the most jmportant thing is to
know your priorities ang to know and
visualise the imminent dangerg to the
economy in the future. After realis-
ing this, the hon. Finance Minister
has cast his die to help the growth
and production and also to reduce the
inflation. It is very necessary to con-
centrate on a few areas, which are
most vita] to help the economy. If
this could be emphasised and jmple-
mented properly, the rest of the re-
maining areas can {0 a certain ex-
tent automatically be lookeg after.

Sir, there i§ a criticism that in
certain areas of minimum needs, the
Government has scaled dgown its tar-
gets or its allocations, But it does not
seem to be true. Although 1 am not
a gtatistician or an economist, I can
see that as far as the fields of ele-
mentary and adult education and
nutrition are concerned, or the field
or rural programmes of elecirifica-
tion, road-building, water supply,
there is no scaling down. In fact,
care hag been taken to have a good
infrastructure which is essential for
expanding industries in rural areas.

In the present situation, we need a
more specific and business like Budget
as well as planning anq it should
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[Shrimati Sushila Shanker
Adivarekar]

have an intensive approach on the
emerging problems related more with
balancing the economy rather than
scattering away the valuable avail-
able resourceg in not so crucial areas.
The Budget has definitely taken care
of those crucial areas which in the
present context are: Petroleum, Rail-
ways and Emergy. Sir, nopody can
deny the fact that the Government
is all out to be—and has to a consi-
derable extent been—successful to
improve the gituatibn in increasing
power generation, rail movement,
availability of petroleum products
ang also industrial relationship.

all the command
posts of ouy economy. The hon.
Finance Minister has taken enough
precautions with an eye to the future
that they are not neglected; an extra
attention is being paid. Sir, jt has
been predicted that a serioug crisis
in o0il is jmminent and in all likeli-
hood the prices may go up, This is
a global phenomenon and we are left
with po alternative but to exploit our
own natural resources like coal,
water, sun, ete. along with upgrading
our technology to meet this new
challenge. 1t should ©be cuch that
these types of projects shoulg not
take much time in completing so that
we can derive quick benefits out of it.
Sir, we are all concerned about the
longer term implications of the ener-
gy crisis. The hon. Finance Minister
exhibited his awareness of the energy
situation last year by helping reduc-
tion of taxes on bicycles and pressure
cookers. This year also he has an-
nounced his jntention to help deve-
lopment of alternative energy re-
sources. Sir, here I would like to
make some observations and sugges-
tions firstly as a housewife and
secondly as a citizens who is interest-
ed in this energy problem of the
country. T would like to make these
suggestions for the consideration of the
Finance Minister. The Finaunce Minister
may have given more allotment for the

Sir, these arg
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Energy Department for generating
more power and energy. But it is es-
caping his notice that there is one
more aspect to obviate the present
day energy crisis. That is, the funda-
mental theory that energy conserved
is equal to energy produced. Less
consumption, of energy will definitely
have its bearing on our oil imports
ag well as it will help our coal and
power producing undertakings. So,
Sir, I would request the Finance
Minister that he should consider that
there should not only pe less taxes
on energy saving deviecs like the
pressure-cookers, the Nuthan type of
kerosene wick stoves etc. but the
Government should be directly giving
subsidy towards the manufacture and
also for the marketing of such equip-

ment and goods. Simultaneously
the Government should indirectly try
not to encourage and motivate

such electric consuming domestic ap-
pliances which are not that much
necessary., Another aspect which re-
quires special Government encourage-
ment for energy saving is the manu-
facturing of 2-wheelery and 3-whee-
lers. And along with the cycle-carts,
improveq model of the bullock-carts
should also be popularised to save the
energy. It has noy become very
necessary that the Government
should think of having a new public
undertaking for the manufacture of
the golar collectors to supplement the
work of the Central Electronics Ltd,
and the Government should provide
incentives to the users of the solar
devices like the Gujarat Government
which has announced some subsidy as
far as the solar cookers are concerned
in order to make them available to
the consumers at a very cheap rate.

Sir, you will be surprised to know
that the consumption of electricity by
the entire Indian Railways for elec-
trified routes in this country, is less
than that o¢ the public and the do-
mestic lighting. And so there is much
need gng there is much gcope in sav-
ing of power in homes.
suggestion that I want to make for
the consideration of the hon. Finance
Minister is that the Government

So, another-

k.
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should abolish the guty on the tube-
lights and the fiuorescent lights and
its accessories, as it is an established
fact that the tubes consume less elec-
tricity than the ordinary lamups.

Sir, jn our country it is not that
we are facing only one oil crisis, but
We are fdcing two oij crisis. One area
of crisis is that of the mineral oil
like the petroleum and petroleum
products, while the other oil crisis is
in the fielg of the edible-oils. Year
after year we are jmporting various
kinds of edible oils, and we are {ry-
ing to supplement our growing de-
mands. The Government should help
in the manufacture of more oil, and
it should also adopt a positive pro-
gramme to reduce the consumption
of the edible oil. And 1like saving
energy, one shoulg try {o save the
edible oil also, Here, Sir, again like
a good housewife I would like to give
a suggestion for the hon. Finance
Minister to consider. Sir, T am a
housewife, and so, T am quite aware
that there are certain utensils like the
non-sticking sauce-pans etc. which
are extremely good in almost elimi-
nating the use of oil or ghee for cook-
ing. So, Sir, why should the Govern-
ment not encourage this type of
appliances by giving them some
reduction and also actively help in
popularising them? Thereby we can
also save edible oil. 'Therefore, Sir,
I sincerely request the hon, Minister
to take the National Energy Eco-
nomics into account before presenting
his final proposals and to consider
these homely suggestions that [ have
given. Let every drop and every
ounce of effort be valued.

Sir, there is one more thing which
I feel one has to consider seriously.
The most alarming statistic that we
see today is that almost more than
70 to 80 per cent of our exports are
going to pe eaten away by our petro-
leum jmports and there ig all likeli-
hood that the figures might increase
every year, There is no doubt that
you have made all efforts and you
have correctly emphasised that we
should give all encouragment to deve-
lop exports which in the .Tanata rule
were almost forgotten. Sir, our
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domestic marketg is slowly expand-
ing and so is the production. Let us
make an all-out effort to export as
much as possible. We can substitute
our needs of cerfain items by small-
scale and cottage industry products
and help the country in this crisis.
Let the people accept these products
as a necesgity because we are fighting
to jmrove our economy oOn a war-
footing and for that no sacrifice will
be too great. And to do that, the
first step is to have a complete over-
hauling of bodies like the Khadi and

Village Industries, Handloom and
Handicrafts and small industries
Boards. They must change their out-

look, their gpproach, their functioning
methods and evolve new innovative
ideas and designing programmes and
make jt appealable to the people. And
to meet our needs, we have to involve
as many persons as possible. It will
be a challenge. Tt will provide jobs
for the millions and it ill save and
earn millions of rupees of foreign
exchange.

Sir, T am sure the budget has help-
ed pot only in creating a right climate
for growth but in setting the tempo
of the people to produce and grow
more. I once again welcome the
budget and I congratulate the Finance

Minister on the presentation of this
budget.

SHRI KALYAN ROY (West Ben-
gal): Sir, in the background of mas-
sive unemployment and Jengthening
columns of the jobless, terrific rise in
prices, particularly of essential com-
modities—Vanaspati, textiles and soda
ash—widening gap between the rich
and the poor massive tax exasion, in-
creasing might and power of the
black money, constant blackmailing
by the private sector, particularly by
the big houses and monopolists as
they are getting concession after con-
cession without any significant invest-
ment or development, constant rise of
the so-calleg sickness jn the private
sector where over Rs. 2,000 crores
have been sunk in sick jndustries by
the public sector banks and term-
lending institutions, the bulk of which
will have to be treateq as pad debt,
an atmosphere of confrontation bhet-



- B e

[Shri Kalyan Roy]

ween labour and capital, crisis in
education, deteriorating living gtan-
dards of the majority of the people,
unhappy and sometimes even bitter
Centre-State relations, rampant cor-
ruption and mismanagement in the
public sector, particularly in the core
sector, the Coa] India Limited and
the companies under it which force
miners to work underground for
seven days without rest violating all
laws to the detriment of safety and

conservation—and even then the
production target coulq mnot be
reached—serious and growing open
conflicts Dbetween one caste and

another, rise in the feelings of pro-
vincialism, linguistic fanaticism and
all kinds of communalism, which
basically are the result of socio-
economic causes and which are
threatening to spread throughout the
country, threatening the unity and in-
tegrity of the country which has been
built up after so much gacrifice, which
again have brought the Army, the
CRPF apnd the BSF in the gstreets in
many parts of the country, the budget
of Shri R. Venkataraman, Sir, is a
pathetic attempt of a clown to divert
the attention of the audience who
were sick and tired of a third-rate
show gnd were showing signs of go-
ing totally out of control. The Budget
has no answer to the problems 1 have
mentioned. Mr. Venkataraman want-
ed to escape from the grim reality
of utter stagnation all round and
rising bitter conflicts. But even in his
escape there is a method, because he
has understood that the earlier bluffs
would not work: so he has stopped
using the words which were pro-
nounced loudly in the March and June
Budgets last year, In March, 1980 he
said, “Our commitment for removal
of poverty and social inequalities is
firm and irrevocable.” 1n June, 1980
in presenting the Budget he said,
“Development will have no meaning
{0 the vast majority of our people it
the poor in rural areas are pot 2ble
to secure a livelihood through satis-
factory productive work.” He further
stated, “The process of economic
growth will be incomplete unless the
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benefits of such growth reach the
weaker sections of the society.” Now,
he talks only about growth and
growth of profits of the affluent class-
es. At the end of Part B in June
1980 he tolq the truth. He said, “Its
success...”—the success of the Gene-

ral Budget—“...however depends
upon the cooperation of ali people
who work in fields or factories, power
stationg or ports, railways or coal-
mines.” These words are missing
grow. Is it a mere omission? Or,
does it not clearly jndicate that with-
in the present institutional frame-
work removal of poverty and social
inequalities are just not pnssible as
Government hasn’t got the slightest
inclination ‘to bring about any basic
structura] changes and it is better not
to use these words any more? The
omission is a confession of the aim.
Now he does not talk of cooperation.
There are threats there js advice and
ultimately, in the end, he says, he
leaves it to the good sense and hard
work and discipline of the bveople.
He repeats it. Work, yes. I agree;
harq work, yes, we entirely agree
with you. But may T ask most
humbly the Finance Minister who
is sitting before me how much
opportunity you have and your
capitalist friends have created in the
country in the last two years? Youth
have gone to jail in State after State
demanding work only they were
marched to prison vang or subjected
to brutal lathi-charge. This kind of a
crisis which we are facing is nothing
new in a capitalist country. But even
those capitalist countries in the long
past took some definite steps to help
the common man on the street. In a
similay crisis I am reminded of Presi-
dent Franklin D. Roosevelt who came
with a ney deal. And here Mr. Ven-
kataraman has come with a raw deal.
The Budget ig a surrender {o the
affluent classes, It is MRegan, and
Thatcher who were the inspirers of
this Budget. Hp gave all-out conces-
sions last year and in even in this
year’s Budget:
tien allowance, sur-tax, wealth tax,

income tax, deprecia- -
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investments, special bonds, and so
on—a gordid gilution of the Tndustrial
Policy Resolution. Anqd to whom?
Have the conditions of the business-
men and industrialists and the com-
panies deteriorated? T1f so, let us see
the famisheg and starving faces of the
industrialists, According to the Eco-
nomic Times Research Bureau Studies
of 863 companies—December 2, 1980—
the overall dividend payments in the
private corporate sector showed a
distinet all roung improvement. The
dividend paying units worked out
substantially higher at 124 per cent
in 1979-80 as ggainst 11.3 per cent in
the previous year. The number of
companies not paying the dividend
declined from 252 jn 197879 to 220
in 1979-80; 243 companies in 1978-79
paid 10 to 15 per cent dividend; that
went up to 250 in 1979-80; while 138
companies paid 15 to 20 per cent,
their number wen{ up to 148 in
3 p.M. 1979-80. While in 1978-79 forty
companies paid dividend between 20
per cent and 25 per cent during
1979-80, under the dynamic leadership
0f Mrs. India Gandhi, the number of
companies went up, and 60 companies
paid dividend bhetween 20 per cent
and 25 per cent. In 1978-79 21 com-
panies paid dividend more than 25
per cent and quring 1979-80 the num-
ber of companies that paid gividend
more than 25 per cent went up to 23.
In 1979-80 the plantation industry
hag the highest dividend paid, name-
ly, more than 25 per cent. And this
year the plantation industry got libe-
ral investment allowance,

The Reserve Bank have made a
study of the finances of 1,720 medium
and large public limited companies of
1977-78 and of 421 tlarge public
limited companies in 1978-79. The
ICICT has also published its balance
sheet analysig of companies in its loan
portfolio for the five year pericd from
1974-75 to  1978.79. This analysis
shows faster growth of corporate
sector. 'The analysis gshowg clearly
that corporate secto, thrives on some
of the difficulties faced by economy.
For instance, its growth and profit-
ability are generally the best in
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periods of high inflation. This analy-
sis also shows that larger companies
have higher profits anq puild larger
assets because they bear a lower tax
burden and lower cost of production.
In other words, this analysis
showg that the top three groups re-
presenfing 421 large companies had
the lowest tax burden, Ultimately the
analysis shows that the broad picture
of private corporate sector is that its
growth hag been jaster than of the
economy. Within the corporate sector
there is growing concentration, with
large companies generally registering
fastest growth of assets, sales, profits,
etc., and they enjoy the distinct cost
advantage including in interest cost as
a proportion of the value of production.
They build inventories in exvectation
of rise in prices and finance them
through bank  borrowings and take
credit, generally squeezed from the
smaller companies.

And what is most astonishing is this.
It may be noted that the remuneration
of highly paid employees drawing
Rs. 36,000 and over per annum rose
from Rs. 115 crores in 1977-78 to Rs.
140 crores, representing 22.3 per cent
increase, while the remuneratior of
other employees rose by over only
10.8 per cent. This is the face of the
industrialists.

Then there are subsidies, soft loans
and bank credit which is not to be
paid back at all. And you all know
the scandalous position of the honus
shares. Even taxes on  bonus shares
are withdrawn. They are not restor-
ed by Mr. Venkataraman. Guide lines
have been relaxed and ceiling is gone.
In textile industry alone, if vou leave
bonus shares out, then dividend in
the last two years over the original
paid-up capital wouldg be 200 to 300
per cent. With the Commerce Minis-
ter’s textile policy, there will be a
further rise in textile prices which
he calls reasonable. Bonus shares, as

I said, are scandalous. Upto 1979
when the Janata Government was
these the bonus issued was

eighty seven crores and sixity four
lakhs of rupees. When Mr. Venkata-
raman stepped in, in one year alone
from eighty crores the bonus shares
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issued went up to one hundred thirty-
one crores and sixty three lakhs of
rupees. This year, in three months_,
the Minister of Finance has allowed
bonus shares to the extent of Rs. 13
crores And these are the industries
which needs your support.

About provident fund the less said
about it, the better. All the multina-
tional companies and monopoly houses
and big companies pay interest on pro-
vident fund at rate which 1is less
than what is given by the public sec-
tor. There is an analysis showing 139
exempted establishment and less than
7 per cent is paif by 132 companies.
From 7 per cent to 8 per cent interest
is paid by 800 companies. And, who
are they? They are, the Tatas, the Bir-
las, the Bajajs, the Kamanis, the Tha-
pars, all the drug companies, the un-
lops, the Guest Keen and Wiiliams, the
Liptons, there is the whole lisl. You
could have increased the interest cn
provident fund and got more money
out of it. But you did nothing of the
sort. And, Sir, what is the response?
Of the industrialists, the entrepreneurs,
of the companies, whom are you appea-
sing? Did your anticipationg succeed?
ed?

Sir, the Economic Survey for 1978-79
says: ‘“Direct information regarding
private industrial investment is not
available. In the absence of more
direct and extensive information, re-
liance has to be put on various factors
indicative of investment.” 3o, wa do
not know what they are investing.
The 1879-80 Economic Survey pointed
out “The available indicators of indus-
trial investment are at best partial in
coverage and in any case not available
for the full year 1979-80. The lower
rate of growth of disbursement com-
pared to sanctions of 1979-80 is per-
haps indicative of slowing down of in-
vestment.” And this year, the Econo-
mic Survey points out, after getting
all the concessions from the Govern-
ment, it is pointed out, Sir, and I quoie:
“However, the issue of consents have
not been matched by capital actually

raised during the period. Durng
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1979-80, the capital] raised showed a
decline of 1 per cent as compared with
the corresponding figures given during
1978-79. The datg available for the
first two quarters of 1980-31 however,
showed a sharp decline, in capital rais-
ed as compared with that in the corres-
ponding two quarters of 1979-80 refiect-
ing the significant fall by 47.8 per ceat
in consents during last two quarlers
1978-79. The daty available for the
come in the way of the industrial
you are getting. No wonder Mr. Veu-
kataraman stated in  the Forum of
Financial Writers and I am quoting
him, Sir, “I am g little bit puzzled
about the way the industrial conimuni-
ty has been responding to the various
concessions given by the Government
to rectify the industrial investment im
the economy. Whatever problem they
have faced in the past are being looked
into and are being redressed. Steadi-
ly the industrial licensing has been
made more simple by cutting out a lot
of red tape and automatic increases in
capacity up to a certain extent have
been allowed. In many cases excess
capacity over licensed capacity has
been pegularised. Soft loans have been
sanctioned for rehabilitating and
modernising certain crucial industries,
and variety of rebates, exemptions
and tax holidays have been given.
Therefore, I do not know what exacily
come in the way of the industrial
community coming forward to take
advantage of the incentives and in-
creasing investment.”

After all this concession, this is the
response, and he goes on givinz them
concessions to the utter shame of the
toiling masses of this countiry. But
when it is the workers, the unemployed
youth, there is erosion of their wages
and if they demand a little more, they
are met with ruthless resistence. Sir,
there is the strike by over a lakh wor-
kers in the Bangalore companies in
spite of an attempt to physically lLigui-
date the leadership. It is now there
for three months., Tomorrow there
is going there to be strike in all the

public sector units all over the
country.
Sir, all the principles of eollective

!
{pargaining hatve been buried. The
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LIC and the GIC employees are being
treated ag if they are in some South
American banana republic.

Sir, Mr. Venkataraman has talked
about discipline. We are being told of
discipline and the workers are baing
taught discipline and the b%lackmarke-
teers, hoarders and profiteers are get-
ting rewards for crimimna]l indiscipline
and for their success in wrecking the
economy. Sir, when the gquestion of
strike comes, I want only to quote what
Mr. James Baxton one of the outstand-
ing Members of the House of Commons
stated in reply to Mr. Churchil and I
quote: "I am always told about strikes
being against the community. But 1
wonder who this mystical community
is. When the miners go on strike, it
is anybody except the miners. When
the railwaymen go on strike, it is every-
body except the railwaymen. When
the transport workers go on strike, it is
everybody except the transport wor-
kers. Do you ihink that ihese men
are a coilection of fools? When you
have got the muners, the railwaymen,
the transport workews, the textile wor-
kers, agricultural workers, th2 engi-
neering and shipbuilding workers, you
have got a very small amount of pub-
lic opinion left. You have a very
small amount of general public and
each of these groups which I have
mentioned, understands guite well
what the other fellows are fighting for
when they go on strike.” This was
stated in 1930 by James Bexton. And
in our country, the great democratic
country of Mr. Venkataraman and Mrs.
Indira Gandhi, their mighty Ministers
would not even talk with the leaders
of the working class on sfrike. They
would ‘diseipline’ them, tire them out,
exhaust them and if all attempts fail
miserably, then call the strike-breakers,
the stooges and the troops. This is
the ultimate weapon you have to rely
upon.

Sir, inflation  does not rise when
M.Ps. are given Rs. 500 each rper
month for what they do, T leave it to
you.

MR. DEPUTY CHAIRMAN: You are
doing a hard work.
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SHRI KALYAN ROY: But heavens:
collapse if one increment is given to
the Bangalore strikers and skilled wor-
kers producing the most intricate and
sophisticated machinery of the country.
Even the hypocrats would hide their
face in shame.

Sir, the Economic and Political
weekly has stated on January 3:
“The strike in public sector units
in Bangalore 1is only a pointer.
It would appear that the inrdustrial
working class, in the absence of any
meaningful initiative on the part of
the government to dea]l with its prob-
lems is poised for industrial action
on a growing scale in the coming
months. In any case, the argument
that industrial production in the past
year was hurt, above all by industrial
disputes will no longer carry convic-
tion. The much publicised industrial
peace during the current year, when
till September mandays lost on account
of industrial disputes were less than 10
million compared to 37 wmillion last
year, had not resulted till then in any
increase in industrial production.”

Sir, the Budget, of course, has very
clear objectives. And one journal has
pointed out what the objectives are.
Two objectives. of Mr. Venkataraman,
are very clear.

“The new monetary and fiscal poli-
cies have two main objectives—poli-
tical and economic. The  ypolitical
objective is fo further consoliaate
and expand the power case of the
ruling class, both in the urban and
rural areas, among the industrialists
as well as the new rural rich. The
thrust is to win over all sections of
the industrialists—from the big busi-
ness houses down to the amall scale
industrialists, and through these
levers win over the upper crust of
the urban middle class. In the rural
areas, a determined bid is heinz made
to win over all sections of the land-
owning clagses. In the economic
field, these policies gre directed to-
wards giving financial and fiscal
support to small-scale capitalists
enterprises along big business in
the industrial sector in a way that
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the “mixed economy” further titls
towards capitalist development.”

1t is shocking. At least, in 1980-81,
there was a column Budget at Giance”
and if you see it, you will find that in
March 1980, on the rehabilitation of
displaced persons, Rs. 31  crores were
kept. I tried in vain to find that sen-
tence but it is misisng, which means
no money is to be spent for any re-
habilitation of the displaced person.
On the one hand, there are conces-
sions to the Birlas, and on the other
hand, a bamboo or a stick to the dis-
placed persons.

Sir, the biggest menace to stability
and peace in the country is the grow-
ing and massive unemployment.
Insteaq of absorbing new generction
into industry or elsewhere, more and
more people, as you know, are being
thrown out of jobs. Sickness in indus-
try has become immensely profitable
and sick industrialists are prospering.
Workers of the closed factories and
mills are not being paid even their pro-
vident fund, An amount of REs. 32
crores towards provident fund has keen
misappropriated by the industrialists
and no action has been taken for this
outright theft by this dynamic, pro-
gressive Government.

Sir, if you go through all these three
Economic Surveys, you would find
that they have not Leen verv honest
with regard to unemployment figures.
At least, in the previous Economic
Surveys, three paragraphs were given
on the problem of unemployment, but
this year, the whole thing has teen
dismissed in two paragraphs. (Time
bell rings). How much more time is
left for me?

MR. DEPUTY CHAIRMAN: Five
.minutes.

SHRI KALYAN ROY: So, I do not
go into the details. But even in the
latest Economic  Survey, we find that
there has been sharp decline in employ-
ment by the private sector. In manu-
facturing, it has gone down to 4: laXhs.
In construction, it has gone down to
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73,000. In wholesale and retail trade,
it has gone down further. Sir they

could have given something to the wor-
kers, in regard to unemployment. But
they had no time at all. Sir, relief
can be given to businessmen. Actually,
the businessmen have never teen off
relief, especially the big ones. But nota
paisa for the unemployed as uncmgploy-
ment allowance. In countriss after
countries, the entire programme of the
Government is judged by one single
factor, how many people are out of
jobs and how many jobs the Govern-
ment has found for them. The ques-
tion is, what policy the Government is
pursuing to rehabilitate them? Mr.
Venkataraman is  silent on this. To
him, this problem does not exist. This,
Sir, enables Mr. Venkataraman fo pro-
duce a so-called mild Budget, rather in
the manner of the camel driver who
ostensibly removes a small bundle of
straw after cruelly overloading it.

Sir, my last point is in regard to the
public sector. One word about public
sector and I will end. Sir, this is in
relation to public sector. The coal in-
dustry under the CIL is in & mess
because of rampant corruption and
utter mismanagement at the top. Last
time, when we were discussing +the
Budget, in June and July, 1920, there
was no Secretary for the coal mdustry.
You pay so much importance to this
department. Till today, there is no
Secretary. This shows how much im-
portance you are paying to this. Sir,
in reply to last year’s Budget, this is
what Mr. Venkataraman had stated—
I quote:

“Now, one of the ways in which
we want to tackle the problem is to
take each public sector unit item by
item, examine its problem and themn
relieve its difficulties which it might
be going through and see that it im-
proves. For that purpose, we have
appointed a small group under the
Chairmanship of Mr. Fazal Ali, Mem-
ber of the Planning Commission. It
will not be the usual type of a Com-
mittee which will go round and make
reports ultimately, or finzlly., On
the other hand, it will be some thing
like g trouble-shooter which will go

it
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from one unit to another anq make
reports on the basis of which we
will act.”

Then, I interrupted. I asked:

«Mr. Venkataraman, would you
please see that when you go to a
particular public sector unit, either
Coal India or the HEC, you also con-
sult the trade unions of that parii-
cular unit?”

Then, he said:

«Most certainly. I will certainly
see that it consults the trade unions
because without the co-operation of
the trade unions, I am positive, no
success can be achieved and I also
believe that the trade unions do play
a good and very useful part...”

Thig is what he said, But what hap-
pened? Actually, all the irade unions,
the INTUC, the AITUC and the CITU,
were given only one hour by Mr. Fazal
Ali, just one hour. Rest of the time,
he was dining and drinking with the
Coal India bosses. Then, €ir, even a
request by me for postponement of the
meeting and for a detailed discussion
was turned down on the plea that this
can be done later on and that the Gov-
ernment is in a hurry. Till today, we
have not heard from Mr. Fazal. We
also do not know what has happened
to this report. It is gathering dust in
the shelves of the various Ministries.
Mr. Venkataraman  has said that he
wants our co-operation. In the meet-
ing of the joint bipartite committee on
coal industry, all the trade unions, the
INTUC, the AITUC and the CITU, de-
manded a copy of the Fazal Committee
report and asked the Government to
consult the trade unioms, because, a
solemn assurance has been given that
the trade uniong will be consulted be-
fore a final decision is taken. And
yesterday, we have the answer from
Mr. Ghani Khan Chaudhuri, in reply
to starred Question 270....

SHRI V. GOPALSAMY
Nadu): When he was grilled.

{Tamil

SHRI KALYAN ROY: Do not dis-
turb me. In regard to a question on
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the recommendations of the Fazal Com-
mittee, he said:

“Government is aware of the de-
mand made by the Trade Unions for
a copy of the Fazal Committee’s re-
port....it is not considered neces-
sary to consult them on this matter.”

Here is a solumn  assurance by Mr.
Venkataraman that Fazal Committee’s
report would be discussed. The trade
unions wanted a copy. Even the
INTUC leader, Shri Bindeshwari Dube,
who is a Member of the Lok Sabha and
a Congress (I) MP, demanded iaat the
trade unions should be consulted. But
we have this reply by Mr. Chaudhuri
that trade unions will not be consulted.
Neither the Fazal Committee's report
will be given. This is the spirit, Mr.
treasury benches Minister. This is the
view, this is the attitude of yours to-
wards the working class, towards the
toiling masses. You say, you want co~
operation. And when we stretch our
hands you refuse, even you do not like
to show the report which has vitally
affected the lives of half a million
coalminers. So, Sir, this Budget is
rejected lock, stock and barrel by the
people and you should be ashamed of
bringing forth this Budget in a country
where 80 per cent of the people do not
have sufficient food, medicine, and cloth
to live day after day.

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): sir, 1 did not
want to disturb the hon. Membker. Re-
ferring to Mr. Fazal, Chairman of a
particular committee, to the extent of
acriticism that he did not meet the
members of trade union, I have no ob-
jection fo it, but saying that all the
time he was dining and drinking, these
are the remarks. . . .

SHRI KALYAN ROY: These are the
remarks stand by and I would like to
have any investigation into them. 1
welcome this challenge.

SHRI MAGANBHAI BAROT: Sir, 1
am on a point of order.
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SHRI KALYAN ROY: It is not the
question of denying to meet the trede
unions, but without knowing anything
at all you want to defend Mr, Fazal.

SHRT MAGANBHAI BAROT: I shall
reserve my right to reply to the criti-
cism made, but so far as the insinua-
tion against a person who is not pre-
sent in the House ......

SHRI KALYAN ROY: These insinua-
tions are made all the time. In the
last session also ......

SHRI MAGANBHAI BAROT: A
person who is not present in the House
and to make personal remarks of his
behaviour of drinking and dining all
the time are certainly derogatory. We
are appointing committees. The re-
ports are here and certainly they will
be subjected to criticism and discus-
sion, but the remarks of the nature of
drinking and dining all the time, may
kindly be expunged.

MR. DEPUTY CHAIRMAN: Mr. Ibra-
him.

SHR;] B. IBRAHIM (Karnataka):
Kir, at tHe outset let me take this op-
portunity to congratulate the Finance
Minister for presenting a balanced
budget for the second consecutive year.
Even the worst critic has to admit that
this is the best budget which can be
presented under the present difficult
economic situation.

When the entire economy of our
country was in  doldrums during the
Janata rule, the worst we have faced
during 1979-80, the hike in prices in
Petroleum products resulted our econo-
my into a very bad shape. But thanks
to the sincere efforts of our Finance
Minister, who has really brought the
economy of our ceuntry out of danger
and we are turning to the brighter
side of recovery.

Sir, the raising of income-tax exemp-
tion 1imit to Rs. 15000 will benefit about
25 lakh of assessees and another few
Jakhs would be  Dbenefited Gnancially
up to the limit of Rs. 35000. These
exemptions have every reason for
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cheer among middle class salaried
people who are the worst sufferers
due to hike in prices.

The Finance Minister has to be con~
gratulated for the reduction in sur-
charge on income tax from 7.5 to 2.5 per
cent which would encourage the cor-
porate sector as also encourage the-
financiers to invest more confidently on
companies. The rfise in share prices
immediately after the announcement
of the preserit budget is a real indica-
tion of satisfaction among *he inves-
tors.

The Finance Minister is pleased to
raise the exemption limit of estate
duty from Rs. 50,000 to one and a half
lakh of rupees as wealth tax and this
has relieved the burden of so many
upper middle class people.

Additional excise duty on textiles to
subsidise the controlled cloth and also
to completely exempt all cotton
hosiery items from excise duty, is a
boon to poor class who would be the
real beneficiaries.

The features of the budget are: the
highest relief and no burden on poocrer
sections, certain concession top middle
class and upper middle class peopie and
finally more confidence on the part of

investors. It is a balanced budget
that can be presented under the pre-
sent difficult economic situation. This
is in accordance with the policies laid
down by our Government gnd the pro-
mises made during the last Lok Sakha
election.

When the Government ig sincerely
making efforts to rise high in the ex-
pectations of the people, it is the duty
of every citizen fohelp the Government,
and the opportunity given to invest on
bearer bonds is 3 test for those who
really love the nation. And this weuld
be the last opportunity for {hose who
should show their loyalty to the nation.
Sir, in this connection I would like to
refer to the case for scientific research
and development. It is distressing to
see enormous numbers of our scientists,

_‘
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graduates, post-graduates, doctors, en-
gineers, specialists in business manage-
ment, chartered accountants and other
specialists  exporting themselves to
America. By means of some incentives
and some disincentives, we must try to
change this ftrend and we ourselves
must make use of our advancement in
scientific know-how. At present we are
spending hardly 0.6 per cent of the
GNP for all scientific dJdevelopment
which is very much below the minimum
expenditure stipulated. In this counec-
tion, T would like to suggest the follow-
ing:

Firstly, a graded surcharge, earmark-
ed for scientific research and develop-
ment be levied beginning with 1 per
cent upto Rs, 5000 of income-tax pay-
ment, 2 per cent for the next Rs. 5000
and so on.

Secondly, a certain percentage should
be levied on the net profits of all public
limited companies, private limited com-
panies, partnershiip firms and proprie-
tory concerns. Mr, C. Subramaniam
gave some concessions to firms invest-
ing in R&D. Unfortunately, the firms
misused the facility to rurther evade
taxes. This should be scrapped; ins-
tead, the above surcharge should be
collected. It is also very well known
that industrialists steal know-how from
the Government’s scientific laboratories.
The industrialists and businessmen
spend too much on wasteful expendi-
ture.

Thirdly, all those trained people who
want to go abroad and work there,
should pay a compensatory charge to
the Government before they could be
permitted to go out of the country.
After all, much of the people’s money
is spent on them to get them qualified
and trained.

Sir, the fund so collected sheculd be
pooled centrally and utilised to build
more scientific and technical cervtres,
providing both for basic and applied
research and to expand facilities in the
universities and other institutions of
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higher learning. I hope, Sir, the hon.
Finance Minister will kindly look into
these matters.

Next, I would like to mention a2 few
words about the banking system. The
character of banking has not changed
even after nationalisation since all the
banks are having separate identity-—
maybe, for the reason of wnrofitability
and ccmpetition. In this context, I
would like to say that with the exist-
ence of separate identity, the people
suffer much. For example a rman or a
businessman cannot have transactions
through the present banking system
with the other man in our country
without undergoing untold hardships.
For example, a man from a village of
Karnataka cannot have his transactions
with a man in Nagaland, though in both
the places there may be branches of
nationalised banks. The gaid difficul-
ties can be mitigated if the present
banking system changes, either by
creating zonal banks, or by removing
the individual identity of hanks. These
systems have been tried in the case of
General Insurance Companies and the
Life Insurance Corporation. The rail-
way’s and post-offices’ functioning can
also be considered while examining this
viewpoint. The establishment charges
can also be brought down heavily. The
competition between banks cue to their
separate identity leads to malpractices.
There is a loss of revenue to the Gov-
ernment exchequer due to increase in
expenditure. Each and every bank is
having its Regional Offices, Dictrict
Manager’s offices etc. in almost all
places. The value of perquisites given
to all these officials taken 1ogether can
be better utilised for some develop-
mental works, if there is an integration
of banks. Even if the perquisites are
given at the block level the overall
expenditure will be much less compared
to the present level of expenditare.
Each and every bank is having its own
Board of Directors, consisting of people
drawn from different fields and from
different places. The cost of such
Boards, meetings can be reduced if
there is integration of banks. About
the mobility of personnel, it should be
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made cosupulsory to all the officials of
the bank to serve certain years in rural
places. Up to a certain level of em-
polyment the transfer of statf can bhe
restricted to the district level or State
Jevel. Initial appointment, after train-
ing, should be given in villages and
then with promotion one can he taken
to other levels. Considering sll these
factors, the banks in India should be
made into a corporation or a zonal
banking system should be introduced
for the betterment of the people at
large.

Sir, before concluding 1 would like
10 point out only one or two things.
Firstly, as everybody knows, the other
day even our beloved Prime Minister
was kind enough to direct some of the
State Governments to help other States
which have faced drought cenditions
very recently. In this connection our
State of Karnataka has also faced very
acute drought conditions and I would
request the Finance Minister to help us
to the maximum possible extent and to
come out with all help to remove our
difficulties in Karnataka.

Finaally, I would like to point out to
the Minister for Steel and Mines
through the hon. Finance Minister who
is present here, regarding the Xudre-
mukh iron ore project which has come
up in Karnataka and which is 3 gigan-
tic project as you are very well aware.
But, unfortunately, nobody has ccme
forward to lift the iron ore from the
Kudremukh iron ore project. In this
connection a few days back T Tead in
the newspapers to the effect that
Rumania has come forward to purchase
iron ore from the Kudremukh project.
I would request the hon. Finance Min~
ister also to look into this matter and
see that this iron ore project siarts
functioning as early as possible.

I would also like to mention here re-
garding starting of the pelletisation
plant at Mangalore. The hon. Minister
for Steel and Mines promis=d long hack
that they would start the pelletisation
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plant at Mangalore as early as pussible,
but, up to this day we do not know at
what stage it is.

With these remarks, Sir, I support
this Budget and I would only say that
it should be the common endeavour of
all of us, rising above partisan preju-
dices and passions, to harness the peo-
ple’s enthusiasm for the task of develp-
ment.

Thank you Sir.

SHRI K. S. MALLE GOWDA (Kar-
nataka): Mr. Deputy Chairman, Sir.. .

MR. DEPUTY CHAIRMAN: Please
speak into the mike. It is not audible.

[The Vice-Chairman (Shri Bisham-
bhar Nath Pande) in the Chair]

SHRI K. S. MALLE GOWDA: Mr.
Vice-Chairman, Sir, I would congratu-
late the Finance Minister heartily for
giving tax relief to the pulverised
middle classes including the fixed in-
come group, Salary earners and pen-
sioners. The budget proposals thas go
to help the small industries and streng-
then the industrial base of this country
have to be welcomed. He has given
importance to savings generation and
new investment in the wurban sector,
which any patriot should welcome.
But I would appeal fo him to search his
heart and search in the budget pro-
posals whether his budget would resur-
rect ruratl economy resurrect rural
middle classes, genrate saving and
help capital formation and new invest-
ment in Rural India. He has failed the
rural people, and the ruling party has
failed the massive faith of {he rural
people in it, again and again, including
the 1980-81 budget proposals.

Sir, the people of India will generally
agree with me if I say very zadly that
the political leaderships that assumed
power at Delhi in Free India since in-
dependence have failed 1o a great
extent to build a prosperous, progres-
sive and peaceful India of our dreams.
The Congress which is ruling at Telhi
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since independence almost continuously
except for a short period of ahout three
years, and the Janata Party which was
in power during that short period, are
to be squarely blamed for the unfor-
givable failure to bring prosperity and
peace to this ancient land of decile
people with a rich culture and tradition
flowing from the great religiens of the
Earth—Hinduism, Jainism, Buddhism—
which symbolised preached and radiat-
ed ahimsa, truth, Raja Dharma and
the spirit of renunciation. Gandhism
of our land and of our times, which
in essence is humanism and spirit of
service, may come to be revered and
accepted ag a great religion like
Hinduism, Jainism, Christianity,
Islam and Buddhism. It is an irony
of fate that some of our political
leaders who were the disciples of
Gandhiji and on whom the mantle
of power fell, failed to work in the
spirit of Gandhiji, Swami Vivekananda
and Sree Bahubali Swami in g spirit of
self-sacrifice, and did not work single-
mindedly without fear or favour for
eradication of poverty and the 1 plift of
the poor in India.

Sir, today, nearly 49 per cent of our
people are living below the poverty-
line. Only the other day, Mr. Tiwari
told the Lok Sabha that 99 million or
nearly 10 crores of children in rural
India and nearly two crores of children
in urban India were living helow the
poverty-line. Our per capita income of
Rs. 1249 in 1979 and those of Buxma
and Bangladesh are the lowest in the
world while the per capita income of
the USA is Rs. 70,000 and that of Japan
Rs. 45,000. Even Pakistan’s per canita
income of about Rs. 1600 is more than
our own.

More than 30 per cent of our rural
population cannot afford to wuse even
chappals, i.e. sandals. The per capita
consumption of milk in the land of milk
and honey of bygone days was 166
USA it was 689 grams and that of the
USSR 476 grams; and it is not better
in India today. If we look at the basic
need of man, the housing, it is derlor-
able and shocking in this countiry even
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after the implementation of five Five-
Year Plans. Pavement dwelling in
cities is coming to stay. According to
the Government publications, our short-
age in rural housing, including the bulk
of sub-standard houses to be re-built
or substantially improved, exceeds 7
crores houses. This will require a
colossal sum of over Rs. 35000 crores,
even at a low rate of Rs. 5,000 per
house on an average. How do our Fin-
ance Minister and his successors gen-
erate this much of savings in rural
India, and in how many generations to
come?

Drinking water is another bosic need
of man. In almost every Budget ses-
sion, during the last fifteen year, the -
State Governments have bLeen falsely
announcing that every village will be
provided with a well for drinking water
within two or three years and such
promises will be continued to be miade
in the next 20 years and rural people
fooled at the half-hearted and limpling
way the water supply programmes are
being financed and implemented in
rural India.

I would warn this naticn of the
greatest threat to our democracy com-
ing from the ever widening socic-eco-
nomic gap between the urban and rural
societies. This gap is widening year by -
year, from one Five-Year Flan to the
other since Independence. The develop-
ment in this country has been lop-sided
and there is lop-sided growth of the -
national economy.

I give below the figures which show -
the widening gap between the urban
and the rural per capita income. First
the agricultural population of India in
1881, that is, a century before today -
was 58 per cent, and it was less than
those of France and Germany then, and
has risen to 70 per cent now. During
all the five Five Year Plans this per-
centage has not been reduced even by
3 per cent to 4 per cent.

Second, according to the agricultural
statistics of the reorganised slates, 1956,
the area per head of people engaged in
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agriculture was 1.18 acres, and today it
is less than one acre per head. Today
more than 45 crores of farmers and
farm labour are herded into 35 acres of
land.

Third, the fragmentation of land has
speeded up. Good many middle-class
families have been reduced to small
holders. And with this the under-em-
ployment in rural India has spread.

I need not elaborate on rural poverty
as you are in the midst of it seeing it
every day with your own eyes.

I would like to quote from an expert
report:

“An agro-economiec study corcGucted
in the representative district of Ballia
by a team of Pantnagar Agricultural
University experts led by Dr. B. D.
Singh states (published in June
1974):

‘A vast majority of small and
marginal farms in eastern Uttar-
Pradesh are economically “unvi-
able” ...

‘The farmers are living in abject
poverty and, despite supplementing
their income by earnings from non-
agricultural sources, they are hard-
ly able to subsist.. .

‘In Ballia District, 85 per cent of
all farimers are below the poverty-
line as against the All-india aver-
age of 50 per cent....”

These bad results are evidently the
outcome of some of the wrons policies,
ill-conceived economic policies of the
Government, especially in regard to
the farm sector. We have these dis-
astroug results as a result of the invi-
dious, urban-directed, urban-oriented
economic policies followed bty the Gov-
ernment at the Centre and in the States
in regard to the village dweller who
evidently has been treated as a second
class citizen in free India. These
results afe the oufcome of the out-
dated thinking on the land problem in
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the second half of the twentieth century
when the industrial revolution has been
changing the face of the world and
changing the economic conceptions.
Until the 1917 Revolution in Russia and
pefore the Industrial Revolution in
Western Europe in the nineteenth cen-
tury, land was the fountain-head of the
aristocracy and the main source of
living of a great majority of the pecples
there. That lofty place for land is lost
now in our new age.

Mr. Vice-Chairman, Sir, we, the hon.
Members here must note that in a de-
veloping, over-populated country like
India there are two ways to cripple
and strangulate the rural economy axd
perpetuate the poverty in rural India:
One is to reduce the size of the holding
of a rural family to uneconomic levels
where no savings and capital fcrmation
is possible, or allow it to sell the farm-
produce at unremunerative prices so
that the rural family lives and dies in
debts like the bonded labour for the
callous, exploiting society.

I would like to ask whether we have
not attacked the disorganised, mute,
helpless rural family on both these
fronts? As we all know, the 1ntroduc-
tion of the land reform has been a
blessing in this country. Through the
land reform, the inams, the jodis, the
jahagirs, have been abolished, and in
most cases, lands under tenancy have
been conferred to the tenants.

We must also note what happened
in Russia or China in the name of lsnd
reform. The meaning of land reform
was stretched to include collectivasation
of agriculiure in those countries.

Democrats of this country should not
forget that the Planning (ommission
had stretched its imagination to irclude
‘Co-operative Village Management of
Agriculture’ in its land reform prcposals

in the First Five Year Plan. But
Pandit Jawaharlal Nehru, the great
democrat that he was, bowed to the

Indian public opinion and to reason and
shelved his own pet resolution moved
in the Nagpur session of the Congress,
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in the cup-board of history, and saved
the independence of the peasantry of
this great land, and with that saved
the independence of the people of Ir dia
:as a whole.

Sir, it was unfortunate for this coun-
try that the ruling Congress wkich had
‘made electoral alliance with the Com-
munist Party in 1971, reduced drasti-
cally these ceiling on land already fixed
by the undivided Congress under the
great leadership of Pandit Jawaharlal

Nehru,
It would be of interest to note that

‘the Ceniral Land Reforms Commitlee
of the Congress which gave directives

. 1o the States to reduce drastically the

ceiling on land, was headed by a dis-
‘tinguished Member of this House, who
belonged to the Communist Paity. Sir,
in ceiling has
contributed to the acceleration of frag-
‘mentation of land, further increase in
unecenomic and wmarginal holdings,
breaking up of rural middle class fami-
lies and their joint-family homes, the
widening of rural-urban socio-economic
gap and the general weakening of the
rural economy.

Sir, today with the imposition of such
low ceiling on land, as our President,
who is a farmer himself, has said, in
-one of his speeches, there can bhe no
rich farmer in the country. Our Plan-

~ ning Commission must also note that
" in Delhi city alone there

wWeére more
non-farm wealth-tax assessees than all
‘the agricultural wealth-tax assessees
put together in all the 51 lakh wvill-
ages of India. and that in rural West
‘Bengal, there were just about 30 farm
wealth-tax assessees in 1977, 'This
shows very roughly the distribution
of wealth in India among the rural
and urban socities.

1 would like to point out here thal
-after the Second World War, the Mili-
‘tary Administration of the Allied
Powers introduced land reforms to
benefit the tenants. It also imposed a
about
25 years, this ceiling on land was re-

1674 RS—9
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moved in 1971 by the free Government
of Japan. I would make a fervent
appeal to the Prime Minister to res-
tore the cut made on the ceiling on
land after the 1972 General Elections,
in the interest of integrated and
healthy growth of the Indian eco-
nomy. This course will in no way
adversely affect the tenancy reforms
and the tenants. This will not take
away an inch of land given to anyone
under the existing land reform laws.

Shrimati Indiraji’s great come-back
to power is a unique one and a rare
one in world history. Perhaps there
are just one or two such instances in
history. Pandit Jawaharlal Nehru and
she together have been Prime Miristers
of this great nation for over 28 years.
‘And it devolves on her to make an
imprint of their long role in shaving
Indja’s destiny by concentirating her
energies on eradicating the degrading
poverty of our land. This is possible
only by following pragmatic and realist.
tic economic policies in the country
single-mindedly, without fear or favour
and ensuring the production of greater
wealth and ensuring social justice to
the people.

8ir, I would appeal to the Prime Min-
ister ang the Finance Minister to re-
duce the maximum rate of wealth-
tax to 2 per cent.

I would appeal to the Prime Minister
to abolish the farm wealth-tax which
has been continued only on the planta-
tions in agriculture to help the planta-
tion industry which is earning a good
deal] of foreign exchange fnr the
country.

Sir, I have already stated that the
basic need of man, that is, housing, is
deplorable in this country. The tuild-
ing activities in the cities have been
hampered as a result of the unrealistic
policies of the Government. The Urban
Land Ceiling Act and the “house to
the tenant” slogans have Dblocked
investment in  residential houses.
Recently I was in the USA. There
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the economic activity of the country
is measured in terms of the houses in
millions built annually by the people
and in terms of the number of cars
turned out of the great factories and
their gales. Therefore, I would
appea] to the Prime Minister to take
needful action to relax these restric-
tions, This action will not only help
to provide houses for the needy but
also expand employment opportuni-
ties on a vast scale. Thank you
very much,

SHRI HARKISHAN SINGH SUR-
JEET (Punjab): Mr. Vice-Chairman,
Sir, the Finance Minister has used all
the skil} of an economist to paint and
make a black picture a white one. In
the beginning itself he says that he is
presenting this budget “in an
economic situation which continues
to be difficult but also shows great
improvement over the desperate con-
ditions prevailing a year ago.” So
one has to draw one’s own conclu-
sions, The situation continues to
be difficult but there is a big improve-
ment over the last year, We would
like to judge the budget from the
point of view whether it enables us
to tackle the problems of poverty, un-
employment, social amenities and the
general economic growth, If we
judge from this point of view, Sir,
this budget is a disappointing one.
How? Two or three claims are being
made. One is that we have given a
big relief to the middle class people
whose number goeg up to 25 lakhs
through. If you count the middle
class people according to their
terminology, their number will be
100 lakhs, not 25 lakhs, if you take
into account the people residing in the
rural areas also, But what do even
those 25 lakhs gain? With the grow-
ing inflation all gain will be negated.
If one middle class man who has been
given relief through income-tax,
travels from Calcutta to Delhi, all
gain is lost in the train itself. Second-
ly, what he said was that develop-
ment expenditure is very much
increased. But out of total 80 per
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cent is to be gpent on the on-going
projects and 20 per cent that is left,
will go in the inflationary spiral
Another thing which ig stated here is
the big claim made about the black
money bonds. Not a year goes when.
we don't talk about black money,

We kpnow what harm it is doing to
our economy. What hag he said here
about the role of black money?

“Tt isthreatened by the pernicious
growth of the ©black economy,
Thig generates income flows which
cannot easily surface in the finan-
cia]l system, and are, therefore,
directed into “EBcially harmful
activity such as hoarding, profite-
ering, speculation and wasteful
consumption.”

Now, when you start interpreting
things, it gives a correct picture but
when you suggest solulions very
different thing happens. This re-
minds me of what Karl Marx said:
“The philosophers have interpreted
the world; our business is to change
it.” So far as interpretation goes,
they will say everything, But when
it comes to the conclusion, they ask:
What is the solution? The solution is
special bearer bonds. It ig to cover
black money. But even then the
black money is not coming out. The
total which they have so far received
is only Rs. 34 crores although in their
Budget they have provided Rs. 200
crores this year, In order to mislead
ug they have provided Rs. 800 crores
for the next year, This way they
have only tried to help the black
money people. This is the position
and these are the claimg being made.
Why don’t they resort to demonetisa-
tion which has been recommended by
the Committee? That they are not
gaing to do, because they require the
black money.

They cannot hide the real picture,
however much they may try. We
are faced with a
situation which is that of
in economy.

stagnatiomn

serious economic -
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If you come to industry, the claim
is being made by them that—so far
as industry is concerned, they say—
there ig an improvement: it is likely
to show a growth of 4 per cent
whereas last year figures show that
there was a decline of 14 per cent.
Over that now they are calculating
to get 4 per cent growth. And what
is the figure avaulable to us hetween
April and November? The Economic
Survey says that industrial growth is
1.2 per cent. How avre they going to
overcome this lag in the coming
period of the fiscal year? They can
only go to astrologers, swamis, for
an explanation. One cannot ynder-
stand how they are going to show
this 4 per cent growth this year.

Coming to agriculture. a big thing
is made out that this year production
is more than the year hefore’s highest
peak, Very big! But why do they
hide this fact that gtill our agriculture
depends on nature? One Jrought
com=s, 20 million 1less; one good
weather. 23 million up. What is the
credit for them? How are they goiug
to take credit for this? I would like
to ask them that whether this increase
is not Ilimited to three or four States
like Punjab, Haryana, Waestern UP
and part of Andhra Pradesh and
Tamil Nadu, I would like to ask
them to quote figures of agricultural

production in rest of the States.
What is the production per acre?
What is the increase therein?

Nothing. because their reliance is
mainly on what they call new techno-
logy. Three paras are written about
new technology. And the figure is
misleading, I would ask them to
compare the figures they had ziven in-
the Third Plan and the Fourth Plan.
What was the claim made at that
time? They had set 2 target of 140
million food production in the Fifth
Plan, Now they had no plan for two
years and during the Sixth Plan the
figure we have reached is only 132
millions. A big claim but the per
capita availabilitr  consideding the
growth of population, has come down.
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Now, their whole reliance seems to be
oa new technology. They have stop-
ped talking about land-reforms, That
chapter 1is closed. Recently the
Planning Commission hag made a
study through its workiag group,
They have submitted a repost. What
do they say? According to their
report, if the ceiling 1is fixed at 20
acres, and if it is effectively imposed
and all the loopholes plugged, then
20 million acres of land will be avail-
able for distribution to the landless.
But no mention about it. No mention
at all. They do not want to touch
the landlords.

What is the fate of share-croppers?
You go to Bihar and see how Iland-
lords are holding thousands of acres
of land, On that TDasis they want
more production. They want to in-
crease agricultural production in this
way. They do not want to unleash
the production forces. They ounly
want to use new technology, If we
really compare the figures of target
given in the earlier Plans, I would
say that there is stagnation in agricul-
ture. Taking the couatry as a whole,
our agriculture depends on good
weather, If there is good weather,
the production goes up. So, from
that angle also there is no improve-
ment oa the agricultural front.

Now I take the question of inflation,
What is the claim made here? In
paragraph 15 it is there, The claim
made is that last year it was 20.4
per cent and now upto the middle of
January it is 13,5 per cent. They do
not tell us what is going to happen
in the next months. Where ig the
guarantee that it will not go up? I
would like to tell vou what happened
in February. Whep peasants during
harvest time sold wheat, nobody was
in the market to buy it even at Rs,
117/- a quintal. Now when the
peasants had sold and it is the
hoarders, big traders and big land-
lords are holding huge stocks ‘he
prices have shot up. In Bihar wheat
is being sold at Rs 250/- per quintal.
What will happen to the poer man?
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The Goverament is not coming 7or-
ward to release stocks so that tae
priceg are brought down, so that poor
people do not suffer. From ihgt
angle also we find that inflation is
not checked. Here both producers
and consumers are being fleeced.
They were saying that they will bring
down prices. I would say that
certain commodities are available
only in black market. Take cement
and steel, You pay Rs. 80/- and buy
any amount of cement bags from
black market, By how much per-
centage the house construction cost
has gone up? The DDA has doubled
the price of flats because the construc-
tion cost has gone up. The total
picture that one finds 1s very
dangerous. But they want wus to
believe that they have almost :on-
trolled inflation and the whole situa-
tion is under control now and we
have overcome all our difficulties.

Then coming to the deficit in
4 pM. the Budget, this is another

factor which is going to con-
tribute to inflation. That is also
very clear. Last year there was a
gap of Rs. 2700 crores and this year’s
deficit is also going to be there. Then
there is another Rs. 800 crores which
they want to get from black money
bonds which is not going to come. So,
taking all the calculations, there is
going to be at least a minium of 15
per cent increase in the money sup-
ply, which is going to increase in-
flation and throw a big burden on the
people.

Then, Sir, we come to the balance
of payments positions, What ig the
position of the balance of payments?
There the picture is very clearly
stated, that Rs, 2000 crores deficit is
already there, after getting all aid
and the massive loans which we have
taken from the International
Monetary Fund. In spite of that Rs.
600 crores of foreign exchange we
will have fo draia and it is calculated
that our position in foreign exchange
reserves is such that they are not
sufficieut even to finance our present

[ RAJYA SABHA ]

(General) 1581-32 264

1mport bil] for just five months This
is the position which we have come
to, so far as this is concerned.  This
is the picture of the economy and the
inflation, Where ig it going to lead
us to? Then, to whom have you
provided the releif? You talk about
the middle classes. Rs. 40 crores you
have given to 25 lakhs. But to the
corporate sector you have given Rs,
60 crores or Rs. 70 crores, when that
sector hag amassed a lot of wealth.
Even, take. for instance, the Tatas
and the Birlas, According to the
answer given ia Parliament, it is
stated that between 1972 and 1978,
only, the Tatas and the Birlas have
increased their assets from Rs. 1231.35
crores to Rs. 2273.26 crores, almost
double, Sir. But you have nothing
to tax them. You allow them 1o
double their assets but no taxation on
them. Simiiarly, a%cut landlords, no
taxes on them. Thig is the position
that you are haviag, And, then you
give concessions to multinationals,
which he has tried to cover in para-
graph 21, that is the concessions given

in the name of ¢il exploration and
production, yes, we would like to be
self-sufficient as far as possible. We
want to do it. But what is the
solution for that? Not depending on
our technology and our techaical
know-how and the experts and all
these things. They say, the yrgency
of the situation is also such that the
Government has decldeq to supple-
ment our domestic capability by
engaging foreign parties on contract
on a production-sharing basis to
hasten the pace of exploration and
development of polential o0il fields.
Here they are going to invite the multi-
nationals, who play a very dangerous
role in the whole” economic structure.

Then  Sir, so far as the other things
are concerned, we come to the major
burdens already imposed. The in-
crease in the railway fares and freight
is there. Then there is the increase
in the prices of coal, steel, o0il which
was announced earlier. Then they
bring forth the Budget and say, we
have not impocsed any new burden,
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only little taxes here and there and
some customs duty is increasad,
nothing much is there. But when it
comeg to dealing with the workiag
class, the poor people, the agricultural
labourers, then what do we find?
We find that the strike in the public
sector units has entered the77th day.
But no solution is found. All there-
ports very clearly point out and the
Econowic Survey itself goes to prove
that the confributions of the workers
in the value added production annual-
Iy is on the increase but the share of
workers is always on the decrease.
Then, what iy thig talk about disci-
pline aad what is this talk that vou
are very much wedded to the welfare
of the working class and the poor
people. We do not uynderstand it.
Thev do not mean that really, They
want to henefit the big business and
not the working class. Similarly,
abcut the poverty line. They have
talked akout it. Wo do not know
wherefrom the Planning Commission
gets its figures when it is said Lhat
duriag the last three vearg it is re-
duced by 3 per cent. In fact, Sir,if
you ask me, it is not a poverty line.
It ig a starvation line. Can anybody,
on the barcis of 1961-62 prices, live on
Rs. 20/- which now comeg to Rs. 45|
a month? Can anybody live? It is a
starvation line. It should be called
‘below starvation line’. Even tlere,
thes say that during the sixth plan
period there is a plan to reduce il by
30 per cent, Let us see what peduec-
tion comeg about. What has actually
happened is, this poverty line has
been growing. The number of those
living below this poverty line, has
grown compared to 1961-62 figures.
This is the assessment so far. Let us
see the census figures and thes we
shall come to the conclusion, if at all
they collect this information. But
we do not know.

Then, Sir. they have re-named the
scheme ‘Food for work’ and they have
also reduced the allocation. Against
the allocation of Rs. 340 crores 1last
year and the vear before last, now the
allocation has been reduced to Rs. 180
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crores and the scheme has been re-
named as ‘Rural employment scheme’,
Very good. And then a footnote is
added. They expect the State Gov-
ernments to provide the equal amount
Leave it to the State Govern-
ments. What is vour responsibility
in dealing with the unemployment
problem of these agricultural workers,
the Harijans who are completely un-
emploved in the lean season and who
are to be provided with jobs? You
are dealing with them in this way by
reducing the allocation of Rs. 340
crores to Rs. 180 crores.

The.a, they have so many other
schemes. Take the case of dairy
development. There too, they have
redurced the allocation. Last Budgetl's
allocation was Rs. 73 crores hut *hey
could utilise only Rs. 60 crores and
now it has been further reduced to
Rs. 52 crores. So far as fisheries are
concerned, from Rs. 34 crores last
vear, it was reduced inthe Budget
to Rs. 23 crores and now the new
allocation is Rs, 35 crores. Thig is
what they are going to do for the
development of agriculture, Let us
be clear that they are not going to
deal with the problem of unemploy-
ment and they are not going to
generate new emvloymeni, That is
the policy being pursued by them.

So far ag the credit part is concern-
ed, they have talked a lot saying that

they are opening new financial insti-
tutes and they have opened so many
banks, so many branches inthe rural
areas. What is the indebtednes; in
fthe country amcag the poorer sec-
tiong today? Even the Reserve Bank
has stopped surveying in the proper
way. Its earlier survey showed-how
indebetedness was growing. 1In rural
areas hardly 30 "per cent of the
credit ig provided from these institu-
tions. But 60 to 70 per cent of the
people have to depend upon the local
moneylenders by paying huge
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amounts of interest. What is happen-
ing in the tribal areas? There, they
are cheated and looted and they are
indebted in such a way that one can-
not even imagine. What about the
bank guarantee? A poor man in the
rural area caanot provide any guarn-
tee. We would like to have a review
of such cases, There have been
credit schemes for small farmers;
medium farmers and we would like
to have a review to know how far
the rural poor have been benefited
by these schemes,

We have got so many instances. If
one wants to get a credit of Rs. 500.-,
in the process he Toses Rs. 400/- and
he gets just Rs. 100{- ang he has to
sign for Rs. 500/-, There is so much
of corruption from top to bottom.
Just because the poor man is not able
to produce any guarantee, he hasto
suffer and he is left with nothing.
This is the picture so far as credit
part is concerned. The Budget does
not give any solution. I do mot know
wherefrom all these schemes, these
big schemes, have been taken and
how they are being made use of,

Now, there is a 20 per cent in-
crease in the plan expenditure in the
public sector, What ig this 20 per
cent increase in plan expenditure at
this rate of inflation? In real terms,
it is going to be very less. We
should, therefore, not be misled by
these assumptions ang promises that
are being made. We fail to under-
stand how they are going to tackle
all these problems, the problem of
poverty, problem of unemployment
and other such problemg unless they
tackle these problems on the lines I
save gsuggested.

About land reforms, I find no
mention in the Budget,” when *hey
talk about the 20-point programme.
They had earlier stated that 1976
would be oberved as the year of
land records, Without the 1land
records, nobody can enjoy the bene-
fits provided by the tenancy Acts,
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Nobody can enjoy anything unless the
land records are complete and per-
fect. But they are not at all going
to touch that sphere of activity ke-
cause ag soon as they touch it, the
whole landed interests which are sit-
ting with them, which are collaborat-
ing with them and helping them, will
rise in revolt. They have not beea
able to resolve the rural tensions.
This Budget wil] not help them to
tackle the problem of rural tensions.
I woulg like them to go through the

“report of the Home Ministry which

was submitted in 1969 in which the
Home Ministry has stated categorical-
ly about the rural tensions which are
there, The basig is that the econo-
mic situation is worsening and the
lang reforms have failed and it is
because of that, everywhere, the op-
pressor is oppressing the poor people
and the Government and the Police
are behaving as onlookers, That is
why the whole tensions are being
created. 1 feel unless you try to
solve the economic problem, you
would not be able to tackle all these
questions. This also is very clear.
But they are not doing anything.
You say that capital formation should
be there so that you can reinvest in
industry, For what? We do not
want that they should not set up new
industries, But is it to amass wealth
like this that in four or five years,

tﬁzy have doubled their assets? But
so far as the poor people are concern-
ed they are treated like this. When
the workers demand minimum wages
they are mot ~provided with that,
They are threatened with very dire
consequenceg ang repression. Thig is
the position we are faceq with.
Hence, when we take the totality,
when we go into whole Budget, we
find that a serious situation is pre-
vailing, but the Government hasrnot
realised this, It is alwayg better to
present a correct picture before 1the
public and try to get their co->pera-
tion their solutions and suggestions
as to how we can improve the situa-
tion, Let them compare their per-
formance with their manifesto which
they had presented during the 1980
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electiong and let them say what items
have been implemented and how far
‘they have been implemented and let

them seek our co-operation in im-
plementing the land reforms. But
mothing of this sort is being done.

They want our co-operation to help
the Tatas, the Birlas and so on. But
-when it comes to the poorer sections,
when it comeg to the working class,
when it comes to the agricultural
labourers there is only talk and pro-
mises. How long can they go on
feediag the people only on promises,
For one or two years, they may be
able to do it. But they cannot go on
feeding the people only on promises.
This is the position in  which this
Budget has been presented. When
the Budget was presented last year;
they said that this would not lead to
inflation. But when the position
was reviewed after a year; we find
inflation has gone up very much and
the pockets of the people have beea
cut. The same thing is going to
happen in this Budget also, Dispa-
rity is going to increase and inflation
is going to go up and this will only
benefit the bigger sectioms, This will
be harmful not only for the ruling
party; but this will be harmful
for the economy and for the nation
as a whole. Let them have a look
at it. Let there be a basic change in
their policies towards the monopoly
houses, towardg the multi-nationals
ard towards the landlords and then
let them come forward to seek the
co-operation of the people. Unless
we do this, we will not be able to
come out of the economic disaster we
are faceg with.

Finally, Sir, I would liks to refer
to a little demand of Punjab, which
we have been making since long.
What is the demand? The demang is
that there should be an inlernational
airport at Amritsar. I do not find
anything in this Budget about this
There have been many statements
from the Ministers. Sir, three hun-
dred thousand families from Punjab
are settled abroad. They are sending
a lot of remittances. After they land
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in Delhi, they have to spend Rs. §00-
900 towards taxi fare for going to
Punjab. The people of Punjah have
been demanding that to star; with,
there should be at least one flight a
week from Amritsar so0 that the peo-
ple can travel to Delhi and go back.
Then, Sir, a number of vegetables are
being exported. Punjab js exporting
some goods outside. For thai, they
need a dry port. But nothiny has
been done ip this regard. The earlier
Government hag also promised. They
have been promising. Many state-
ments have been made by the Minis-
ter of present Government. But when
it comes to concrete things, nobody is
there to ‘take the responsibility. In
this also, therg is a total meglect. If
somebody hag some influence he is
able to get the things dona. When
somebody becomes Railway Minister,
be gives some railway lines to his
State and so on. This has not been
done in a balanceg manner, This is
not helping. These things should also
be done away with,

Finally, T would say, this Budget
is a very disappointing one and I
woulg ask them to revise it at least
at this stage, have a second look over
it and try to get those resources and
potential productive forces unleashed.
They can produce a lot in the country
and the country’s production can be
raised to a large extent if the produc-
tive forces are unleashed.

7 st it w@rE qIEE (FTY SRW):
Iraarena weem, § st S¥ewa
St § N 9T gufHEAT § 81-82FT
JAFTHAWET F7 & fou gergn
g | wETT "y sfiwdy sr'q'rr et N
UFHT gATL U &Y AT & TIRHE-
FIN FT FZ GAT I THN &g AW
FH[ TS #% Pafemdsie & W W,
TR A F) gwE T I F VES -
AT F )T G H T T AT
T wizdw fuiaee i 3 fales 399
AeFA &1 & WA F) TFH IFT A
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e 15 T aF w1 fafeTos &
qarded SR § HIC A1t Sag oy
gz & WA g ik wmer ot &
A H g AN T qw fawmr w@r g
CoH gR W |20 AR AW
F) FHT T NI FEHE fFAT ST
TET & THY WIS A AR FNE G
B Tl & W g aFE gHAr 8§
SE TR, W aAsme §, §51
g St FUE WIFR & AE ST
Tredy | 3 <Er & " S anw afy
wER FUAT WG 9T T A9 I
W FA F W AT G g gf
R gw fasr Ak T oE ¥ %9
TSy Y T ST @ &1 S
¥ fug dewwe ®° #T W g
ey w_w W oyAcE R omr g
o T g & fFul & fag w€
wgfead &1 &t ywfwdw § <F
afg @ 7y § we fEy qw 1o
TFT ofF ST § SIFT @7 q1F fagn
T W T g ¥ WR %
Fasa< @ gd e o
F GETT & W WIR JW H oAV o
T OE ) OURT WRT A STHwisu
AgET § OWOE ATETH ¥ guR
wITA e FAFHEEv &7 EFTH H1FCT FTHT
sigmr & @gl 9v mwE g
gur & K foet § T wmav
gt St gogg o fifg fagifee
F w8 & F weAw ffveee it &
g FEAT 7 IEH A TAF F97
F weforw R rfs @I AR q_W
ey & qfuwd agt I @ @
JFT TEHFV AFTAAT 7 HFE A

TET i age W wF o

# aréqq, wifcarfadt & qarfers
T ¥ AreAw ¥ @igAg (wfaee w50
i WMEse aeW & TEged
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QST TATRT § HIX ST g A,
ST & gERT mwer g @r & AfEm
T F) [ B owrg & sura wErdy
IR oHE W e ¥ 1 W omow
qrevw § wigAw fuferey & a7 eww
amfa war wgw fx & @@y
¥ SART o #O9EA § Tedee wfe-
AT SHF A WE W AT TR
S0 E, S sgfand & sudr § SnE
T &Y ST SrfRn, § wick wiety
wrgA & fufaeee & eure sgeT avay
aigat g f5 wifendr soF € a€
sgl ov Wi & fag e Ad &)
T e A G FY aoiE &, USH 7Y
TR Faefg & SA &1 9T W EG-
faga wdf ogsmadt w7 wawy § WY
stq €, w0 § & agi dIT qd I
misat 7€l o wadr € 1 & H=gar
IS GVHIU i SrEEe WGTEF
T TFEH H TSNW ¥ AW NN F
qrer at wgfaas a1

W GV ¥ TA ISTET &7 ql-
TM & | gHTR WP N3W § M-
¥ 400 ®IT FT ST %T 1000 Fo
YIHTT FT W F 9C g4 & faw
far st wgr & 1§ modAT ovE &
TYiSA FET % U8 1000 Fo TV T
5,000 §o {7 o173 a7 & Fferdy 7,
A g1 Y@ ®T G¢F & HE I,
fadt WIGVE | ag WHWH AT SOA
e i SHF g fawe ¥ g 7
TFT & |

TE o] & it g gwr
@ ] AN ¥ A T §,
51%0 o o To, IH & faqU JHH
T Fistae (Wifewmze gfcar Saag-
A FiiaT) TF W qHIE AR SEF
agd o2l 9% 10,000 FeT @A E,
e I¥ F 50 HHQ & a1 TRAE
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g & agr W' argmem ¥ fau g9-
O greAd NwE, FIErHEe i
EIGIRT F T4 § a7 & WL S5 o
FE ohidi § gafast I oo g
50 qvae wafast § AC 50 gege
HIF AT T § | Al HE GG A%
Fret ¥, $F F TEAFTC AT Faoie 7,
A TR AR & T (5, AT
39 @1 feegs av frar &0 0 &
g f& 4 ¥ o Zrggae ¥ fag,
gifgaifaai & faw @w @iy &
IT Y AR Zid § 39§ O wIfEdy
qF & Fler GIVT IO AT SIAT &) SHF
faa fsg avg & Fava whFaa
g% G FT TR T wgarfaar g
S av® ¥R LT AT qv FIA
grEae A% I LA W Far TR
arfe St @ Zrgwg ¥, sfeada
F s faa ST ogay § owd IRy
Iegt &FF Fiel FUAT IR g AR
9T g7 ¥, IH FA ¥ T HuAT IA-
ATATL FT HH

mfgx & & Fza7 anga fF
uifegrt orv gfeaa¥ ¥ v &y
TATAR ) B E——STHATETT Y,
¥ um®  orenw & %UT HisHy
fafaves &1 ewra urwfas awar——
fo 9w § a f9gy 78T W @
OSR W FY @ &, agl ¥ anr fry
gvg frrawa ¥ faars @z <@ &
greri 1% S avefifese arfeat § swd
AT F AL SIS H 9% 5 #7
o1 faar,  Sfaw § argwr
HrayaT & e o a7 § 3% ey
fo sigr ax wgTEr wiEy A% ofya
wad F e foar g, s #,
Y sg § W) 77 giger awE g
o JuEr AR Ay W F I A
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g #r wifrw #X R §, 7 Ay
mieat &t sfaae w ghst
¥ FoAor F AT FEH oA ¥
ST FAT G qieat faa 3w
I FEH T AW W F o fred
ge A g, wifgar yehos §
IRFT ST T F AU G T
FH B TEY &, 9F FH F HIr
qrfeat GTHTH NS W IT FI
T A S F HIE w1

TEaT Fg ¥V, # wrfEv § wo3-
Ay fafreer  faeeg dade<m= sl
Tore 7gF 4w fFT § SuFT WA
FCAT § 1 qAGFAT |

DR, MALCOLM S. ADISESHIAH:
(Nominated): Mr, Vice-Chairman,
Sir, in participating in this general
discussion on the budget, one has to
take into account two broad areas:
One, how far the budget raises re-
sources needad by the Government
for various items of expenditura and,
secondly, how far the budget meets
Government’s policies in regard to
price stability, in regard to growth
of industry and
sub-sectors of the small-scale indus-
try, village industry and large-scale-
industry. how far it promotes em-
ployment generation and reduction
of unemployment and the general
objectives of the country as cet
forth in the Plan. Therefore,
the budget discussion raizses
quite rightly, well beyond the
narrow purview of the raising of
money and the proposal for disburs-
ment on various items and focusses ot
Government policies in these major
areas.

The Finance Minister’s speech in-
troduced 1in the budget
Economic Survey that he presented
to Parliament preceding the presen-
tation of the budget provide the
background to the overall review of’
the economics we undertake., Mr.
Vice-Chairman, my overall review
of the economy may be summarised
under six broad heads. First with.

agriculture and the -

and the -
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regard to inflation. When the budget
was presented at the end of Febru-
ary, the Finance Minister recognised
-that the budget was presented at the
tima when the price rise between the
2ginning of April 1980 and the end
of January 1981 was 13.5 per cent.
My count is that on this point-to-
point basis if you continue that from
31st March 1980 to 3lst March 1981,
the price rise would be around 15
per cent for the year though the lat-
est report is that this has gone bey-
ond the trend line. I believe that
all things taken into account we
should plan to end thig year with a
15 per cent rise, Now, taking into
account the various forces which are
operating and which will operate with
regard to price rise in a number of
commodities which havie not yet re-
gistered a ris¢ in prices including
those like petroleum where there is
to be a further rise to cover the last
OPEC decision of a ten per cent in-
crease, I forecast that for the next
financial year, the budget for
which we are discussing there
will be a further price rise
of 15 per cent and therefore, it
would be the path of wisdom for
the Government, for business, for
households and housewives to plan
.on the basis of a 15 per cent increase
and not on the basis of the price rise
which seems to be implied in some
parts of the budget proposals. Though
the Finance Minister says very clear-
ly in his statement that the inflation-
ary pnessuries are strong and are
still with us and will have to be com-
bated, with the combating of the
inflationary pressures I still Jook for-
ward to this kind of a further 15
per cent rise in the future. Secondly,
the agricultural sector presents for
the current year, 1980-81, as the Gov-
ernment points out in the Economic
Survey, an extremely satisfactory
situation of 19 per cent increase over
the very low production of 1979-80.
By the way, I have afeeling that the
figures guoted for 1979-80 need to be
reviewed ngain and corrected because
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theere are two sets of figures set forth
there. Now, this target of 132 mil-
liort tonnes which is expected in the
foodgrains sector for this year in a
sense raiseg problems for 1981-82,
namely  as to whether this rate of ‘n-
crease can be kept up. You cannot
have another 19 per dent increase.
This is very clear. Because thig 19
per cent increase was on the decline,
considering the minus figures of last
yaer. The question ig not simply of
satistical percentage increase for 1981~
82. The question iz to see how far
the 1981-82 agricultural production,
foodgrains and cash crops, can main-
tain the upward {irend through the
increased irrigation facilities, through
the various new technologies of high
yielding strains, fertilizers, etc. This
is going to be a difficult task. And
I think the Economic Survey admits
that the agricultural sector will not
be a buoyant sector in terms of the
sharp rise for the next year, as it
was in this year.

Now I turn to the industrial sec-
tor. Mr, Vice-Chairman, I think
here the Government forecasts that
we are likely to end this year with
a 4 per cent rate of growth. On the
basis of my own studies, I am in lin-
ed to agree with this fcrecast of a
modest 4 per cent rate of growth, but
it is this sector which will have to
catch up in the next financial year;
if we are to keep up the trend of
overall growth of 5 per cent that is
forecast in the Sixth Five-Year ™lan,
it will have to be somewhere around
10-11 per cent for the year 1981-82
and I should like to refer how far the
Budget pushes the various levels of
industries—large, medium, small and
so on—in this direction of a rate of
growth of 10—11 per cent. In this
connection, Sir, I must say that
the public sector performance this
year, except in the case of a few of
the heavy jindustries reported in the
Economic Survey, continues to be
unsatisfactory, registering serious los-
ses. In fact, Mr. Vice-Chairman, I
think that some of the activities in
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the State scctor are creating or giv-
ing rise to heavy losses. We nole
from the reports we receive on elec~
tricity undertakings, road transport
and irrigation, that the losses in
1980-81 at the State level are very
serious, so that the public sector pic-
ture is not—as we usually do—con-
fined to only one Union Ministry, the
Ministry of Industry but we should
take into account the totality.

Now I deal with savings and in-
vestment. Here I may say that they
are two important things. I think
that those of us who are working on
the savings and investment figures
are very confused because the three
agencies which furnish us the figures,
namely, the Central Statistical Orga-
nisation, the Planning Commission and
ths Reserve Bank, use three different
bases’ what are called the Gross Do-
meastic Product, the Gross National
Product and the Net National Pro-
duct. And the result is that we have
different sets of figures which we
are not able to compare and follow.
I would plead that we stick to one
type of figures; and I prefer the Gross
National Product as the base to be
used by all the agencies. Now with
regard to the savings gnd investment,
we find that in 1979-80, for which
we have the figures, there has been
a decline in both the savings and the
investment. The savings fell from
23.9 per cent of GDP to 21.2 per cent
and the inwvestment from 23.7 per
cent to 21.8 per cent. The sharp~de-
cline in the savings and the invest-
ments in 1979-80 is a part of the
general declaration of the economy
which took place in 1979-80. 1In re-
gard to the coming year, it is expec-
ted that if the projections for indus-
try and agriculture are fulfilled, there
would be an increase, there would
be pick-up, in the savings and the
investment.

The second thing to note Mr Vice-
Chairman_ is that the trend the sav-
ings and the investments after four

* continuous years of excessive savings
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over investment—we have becn sav-
ing, this poor,couatry has been sav-
ing more than it has been investing,
and we have been sending our savings
abroad-—for the first time in 1979-80
has been reversed. It was in the
opposite direction for four years. And
our savings are a little less than our
investment .6 per cent of the GDP.
It is I think more in line with  the
nature of our ecocnomy.

Let me finish. Just two more brief
comments on the state of cur eco-
nomy. The deficit with which we
are concluding this year, according to
the Union Minister is 1,975 crores of
rupees on certain assumptions which
I will come to later. But we should
add to these 513 crores of rupees
which are the deficitg of the States so
that the total deficit js well above
Rs. 2,000 crores, about Rs. 2,500 cor-
es. The Reserve Bank has men-
tioned about the deficits of the States
in a report. This is a serious gitua-
tion.

Finally, I regret that from the in-
formation contained in the Econo-
mic Survey we have not been able
to really judge the state of employ-
ment and unemployment, whether it
is at the Central level or at the State
level, The information that we
have, the data that we have, at the
city level, the village level, the State
level of the country as
a whole is so poor that we are not
able to say what is happening. We
can make general statemenis that
the employment level is getting bet-
ter or worse. I for one am not able
to say anything. There is some de-
tailed analysis now in the Sixth Plan
document. That kind of analysis, 1
plead with the Government. should
be carried forward and contained in

the Economic Survey so that the
Members of Parliament and public .
would know something about . the

state of employment is in our coun-
try. On this depends the reduc-

o
s
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tion of our poveriy™® We have com-
mittad ourselves to reduce the poverty

percentage. According to the Sixth
Plan 48 per cent of our people are
living under the poverty line. The

Sixth Plan makes tha bold assertion
that if the five years of the Sixth
Five Year Plan procceds on the basis
of 5.2 per cent or 5 per cent growth
with no change in distribution, then,
the persons living below the poverty
line will go down from 48 per cent to
38 per cent. Then it goes on to
“make further serious proposals. T
heard my friend, Mr. Surjeet, say that
there was no proposal for redistribu-
tion of land. He is right there is no
major proposal for redistribution. But
there is a small proposal for redis-
tribution of 3 per cant of land of the
owners holding above five acres. That
one is there, and similary the IRDP
the Integrated Rural Development
Programme, is there. Under this the
forecast js that the people under the
poverty line will bz reduced from
48 pre cent to 30 per cent. This is a
very bold picturz. Ia five years we
will reduce the percentage in our
country from 48 to 30. Now is this
happening? What is happening? We
are not able to judge from the kind
of information that is available to
Parliament and tn people, in the
Economic Survey document, Now may
1 turn to mv sacond point?
this economic b‘ackground' on the
whola I support the budget which "as
been presented for the following thre2
reasons. First, the budget, I belicve,
is fiscally sound because it proposes to
raise resources of the order of Rs.
23,000 and odd crores—Rs. 14,000
crores on the revenue side and Rs.
9,000 crores on the capotal side—

through what I call relatively painless
methods, and the disbursements stay
within the broad resources raised. ex-
cept for the deficit to which I will

come later. Secondly, I support the
budget because it is what I call in-
flation-neutral, That is to say, it has

Against-
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increased customs taxes by Rs. 232
crores through a 5 per cent ad valo-
rem tax and there is a duty on news-
print of 15 per cent and so on. But
none of these will have any direct
effect on the wholesale price index.
And if one looks at the budget. there
are anti-inflationary w=lements in it.
One anti-inflationary element is this:
if the Special Bearer Bonds scheme
succeeds, if the Government is able
to obtain Rs, 2,000 crores this year
and Rs. 8,000 crores next year from
the Special Bearer Bonds it would
be an anti-inflationary element. Now,
you may ask: how do I reconcile the
fact that T regard the budget as in-
flation-neutral with my earlier state-
ment that next year there will be a
15 per cent inflation? 1 foresee
a 15 per cent inflation next
year. For me, the causeg for in-
flation are outside the budget; they
are not within the budget. They ure
caused by what wsz all know, by tae
price increase that is taking place in
the reilway freights and passenger
fares in coal, in stezl, in petroleum
products, by the price rise which is
going to take place in cement, in
paper, in drugs and by further in-
creases in the prices of petroleum pro-
ducts to cover the 10 per cent increa-
se because of the OPEC’s decision
and so on. So, the forces for infla-
tion come from outside the budget
The budget itself is not a source of
inflation. Now, this is a rather im-
portant corollary. If anything, the
budget is slightly anti-inflationary in
terms of the Special Bearer Bonds, in
terms of the Compulsory Deposit
Scheme which is being continued and
in terms of the rather tight monetary
policy that is pronosed to be followed
next year,

The third reason why I support the
budget is that it is pro-investment.
It is shaped in such a way as to give
industry a boost. As far as Plan in-

vestment is concerned, there isa Plan

»

~
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investment of aboul Rs. 17,500 cror-
€S proposed, with major investments
in agriculture and allied industry, in
energy and in large and medium in-
dustries. Secondly, there is a push
for increased savings; there is a div-
ersion from consumption to savings
proposed by increasing the deposit
rates: for deposits from 1 to 2 years,
from 7 to 7.5 per cent; for deposits
from 2 to 3 years, from 8 to 8.5 per
cent. and for deposits for 3 years and
above  from 8.5 to 10 per cent. And
for six-year savings certificate, there
will be a 12 per cent interest. This
will lead to increased savings which
will go into business. Then it is pro-
investment because the private sector
has been given, as pointed out by my
fricnds, a number of incentives. The
interest ceiling on debentures has been
raised from 12 to 13.5 per cent. I
am glad, because this will help busin-
ess to raise its own money and not go
on depending on ierm-finance institu-
tions. The depreciation allowance for
plants and machinzry manufacturing
renewable energy systems has been
increased from 10 to 30 per cent.
Very good. This »2ans lesser dep-
endence on oil and crude and more
on development of renewable energy
systems, Thirdly the promoters,
those who prom(;te companijes, now
can hold more than 40 per cent of
equity for the first three years of the
company and are not limited as
thzy are before.

Fourthly, the surcharge on com-
panies has been reduced from 7.5 to
2.5 per cent. As one of our papers
showed, this will have an unequal
effect on different companies, on
FERA companies, large companies,
small companies, and so on. But that
is one of the prices that we wmust
pay.

Then fourteen of the industrial
groups have been removed from the
Eleventh Schedule and are made eli-
gible for tax exemption. Free Trade
Zone exemptions have been given to
a number of units now, Now the
tea plantation industry has an in-
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creased ceiling for development al-
lowance on replanting. Electronics
industry has been given speeial con-
cessions as g labour intensive and
sciznce and technology intensive in-
dustry to grow.

From all the points, therefore, I see
th Budget as making a push in the
direction of increased investment and
thercfore promoting industries, For
these three or four rzasons on the
whole I support the Budget,

Now I wish tec warn the Finance
Minister of the number of dangcrs
that he faces in the Budget. The
first danger—fcr me the most seri-
ous—is that thig Budget indicates the
regressive nature of the Indian fiscal
system. That is tc say, under our fis-
cal system majority of the taxes are
pz2id by those c¢f us who belong to
the 30 per cent minority, If you look
at the Budget, you have the customs
and excise which come from the
majorily of 70 per cent; they pay over
Rs. 10,000 crores whereas the direct
taxes, income-tax, wealth tax,
company corperation tax yield only
Rs. 3000 crores. By giving conces-
sions, valuable concessions which the
Finance Minister has given {o those
who pay direct taxes, the top 30 per
cent, and by continuing and increas-
ing slightly the excise duties and cus-
toms duties, he woresened the re-
gressive nature of our fiscal system. T
regret this very much. We  well-
to-do., people are going to pay less
than the poor people in our country.

Secondly, I want tc raise the ques-
tion whether the time has not come
for the Government and the Finance
Ministry to think of bringing prices
into the Budget so that no price in-
creases escape Parliament’s control.
Government does not control all pri-
ces; it controls prices of cem-
ent, steel, coal—all these have
administered prices, If you look
at these prices 1 find that anything
from 60 to 80 per cent of the prices
are taxes; they are not cost of pro-
duction, thy are not labour, they are

~
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not raw materials; they are taxes. M
they are taxes, then my question is
whether a convention should not be
built up under which price increases
or price decreases could also be
made in the Budget statement every
year like we make in regard to taxes,

because as [ see, I see now
less and less of a distinction
betweep, taxes and administred
‘prices. If 60 to 80 per cent
prices are taxes, then, why are
they escaping the coatrol of Parlia-

ment? Why is it that the Steel Min-
istry, why itthat the Cement Min-
istry, why is it that the Coal Ministry,
why is it that the Agriculture & Irri-
gation Ministry, is able to change the
prices and Parliament{ has nothing to
da with thm? We are dealing with,
‘n fact, only a small part. The
Znergy Minister took away last year
and this year over Rs. 3300 crores
from us. This is much more than
what Mr, Venkataraman proposes to
take. Why should they be allowed
to do it without any discussion in
Parliament and without a Vote of
Parliament?

Thirdly, in addition to the regres-
sive nature [ have a feeling that the
Budgzt has given away too much to
us, the so called middle class people
by way of concessions to income-tax
payers at a time when the Central
Government and State Governments
have to mobilise mora resources. As
somebody pointed out, there is a
saying in Tamil that if the ghee that
you have to use is somebody else’s,
then your wife can put her hand into
the pot and toke the ghee.
If it is your own ghee, you use
a tea spoon to take it out. What we
have given to the middle class by way
of income tax concessions is not your
own money. It is the State’s money
that is given. Eigthy per cent of it
comes from the States and at the
same time we want the States to
mobilise their resources.

T think there is a speculative ele-
ment in the budget. With the deci-
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sion of the Supreme Court not to take
up the question of special bearer bond
till April I see little chance of your
reaching the targat of Rs. 200 cror-
es this year. 1 have my own doubt
about your attaining the target of
Rs. 809 crores. If thig factor is taken
into account, the deficit financing be-
comes much more serious and it may
cross the magic figure of Rs. 2,000)-
crores.

The Budget does not contain any
effective steps to attack black money.
I do not consider the bearer bond
scheme as a good one. In spite of
the firm promise given last time by
the Finance Minister that there will
2= reduction in subsidies and non-

plan expenditure, subsidies are in-
creased, In spite of the Finance
Minister, statement that there has

heen a careful review on non-plan
expenditure, I see no reduction in the
administrative non-plan expenditure,
This is one of the first things we must
ensura in every budget in order to
live within the means we have.

SHRI AMARPROSAD CHAKRA-
BORTY (West Bengal): Mr, Vice-
Chairman, primag facie it appears that
the budget, as has been said by some
of the Members’ is a common man's
budget or growth-oriented budget. It
appears so. But if we analyse 1,
one can come only to one conclusiorr
that it is an illusion and it will be-
nefit only the families of pig business.

We have been hearing from the
present Prime Minister in every al-
ternate speech of hers that we must
look after the weaker sections of
the society, the poorer sections of the
society and we must give all the be-
nefits to them. But the budgets of
last{ year and this vear are just fo the
contrary. During the ten year period
of the present Prime Minister, she
always spoke for the poor people
and weaker sections. But what do
the statistics show? Only 25 famili-
es are holding the maximum portion
of our national wealth. But every
day we are told that the Government
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is helping the poor and we must help
the weaker sections. But only 25
capitalist families have amassed weal-
th and they are exploiting the poorer
sections, the workers and the labour-
ers. The Prime Minister’s statement
is not reflecting in the Budget. This
shows that the Government is not
sincere to the weaker sections  but
they are sincere only to the
industrialists and capitalists.
Sir, we have seen how some capitalist
countries Jike Japan and Germany
developed. Assuming for a moment
that this capitalist system yields good
results, even if we had followed that,
I coulq have understooq it. Qur
experience over the last 33 vears
makeg ug disheartened.

Sir, let us see the position a; of
today. From the figures that have
been placed before the House, you can
see that 50 per cent of the people are
below the starvation level, I am not
talking of the poverty line. Sir, you
know the difference between the
starvation level ang the poverty level.
Reports of different comnmittees are
there and from them we find that 50
per cent of the people are now below
the starvation level. And these people
are not getting any benefits. They
will not get any benefit out of this
Budget. They remain where they are
and where they were. Sir, nobody
would say that the Finance Minister
doeg not understand the subject. He
understands the subject very much,
and he is very skilful. He has pre-
sented this Budzet and at some placeg
you wil] fing that it is 3 pre~-General
Election Budget.

SHRI SHRIDHAR WASUDEO
DHABE (Maharashtra) . Bengal
elections?

SHRI AMARPROSAD CHAKRA-

BORTY: I do not know. It looks like
a pre-election Budget. It is very
skilful, taking away from the poorer
sections ang giving all the benefits to
the industrialists, It is an illusion to
the common man. And everything is
provided for the big business. This
ig the characteristic of the Budget, this
one line characterises the Budget.
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Now, Sir, let us see what the position
is. They say that agricultura] pro-
duction is increasing. It may now be
estimated at 132 million tonnes. And
there may be g slight increase. Even
if vou assume 135 million tonnes, it
aill depends on different natural
circumstances because the irrigation
systern in  our system is not as it
should be or as the people are
demanding it. So, Sir, thig is an acci-
dental figure. In the industrial sector
they say that it hag increased by 4
per cent. Butl previous year’s fall of
14 per cent has not been taken into
accounf. So, in the industrial sector,
you may say that there is a marginal
rise; in the agricultural sector, there
is a margina] rise. And what ig the
position, Sir, in regard tg infra-struc-
ture?  There ig a slight rise. As
regards revenue, as pointed out
earlier, there is a slight increase. That
is also due to customs duty from
liberalised imports. And the situation
remaing grim,

[Tar VICE-CHAIRMAN (SHRI ARVIND
(GANEqyr KULKARNI) in the Chair]
So. Sir. what will happen? Sir, power
generation is below 50 per cent of the
installed capacity. And the infra-
structure is very weak. The coa] out-
put is inadequate, Production of rail
wagons is inadequate. Coaj is require.
ei for power generation and wagons
are required ts take coal to the power
plants, and everything iz in disorder.
And, Sir, you have heard even the
Minister saying here that they are not
getting the wagong and, therefore,
they are not able to send coal to the
power plants. So. Sir, this is the posi-~
tion about the infra-strve-
ture, Sir, despite many
liberal concessions given,
1 may say that there is no
increase in production, production has
not reached the leve] which it should
have. On the contrary it is very
mich Jess. You will find that nearly
300 large and 20,000 small industries
ara gick. The number may actually
be 'arger than thig and they are most-
ly run with loans from the help of

5 p.M.
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[Shri Amarprosad Chakraborty]

banks and financial institutions. Then,
Sir, there is no attempt made to have

good relationg between labourers,
workers, trade unions ang the
management. All this iy in spite of

the liberal policy adopted towards big
industrialists. Thig is the position in
somga large industries ang gmall indus-
tries. There ig no attempt made to
have congenia] relationg and giving
the workerg and labourers their due.
No attempt is being made in that
-direction,

Sir, you must have seen that in
reply to different questiong it has been
stated that more than 25,000 workers
are on gtrike for more than 70 days in
the Bangalore public sector units, Of
«course, somebody attacked the public
sector yesterday. But we are opposed
1o that. Because we do not support
the policy of attacking the public
sector. The public sector in deteriora.
ting on account of two factors, firstly,
bad administration, ang secondly due
10 the non-co-operation and enmity
towards labourers, workers and trade
unions. This Government ghould do
something immediately for the weaker
sections and for the poor people.
Before the law was placed before the
House, aven Mr. Ghanj Khan Ghau-
dhri stated, we are not going to meet
the trade unions,

I had asked a question to do what
the position in the coal fields was?
The position is that in coal, cement
and other spheres the situation is very
gloomy, rather grim. So, even there
we have no chance of increasing pro-
duction, unless these things are set
right,

Now, Sir, the current year’s Budget
deficit was originally estimated at
Rs. 1445 crores. But now it is esti-
mated to rise to Rs. 1975 crores. But
now due to higher prices and no
export income, it may Iltimately go
up to Rs. 2.000 crores. So, Sir, this
is the position. Primg facie, the
Budget exposes what the posilion in
the country ig ang how the Budget has
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been presented for removing this
malady. Itis nothing buta show or a
display or playing to the gallery and
the papers when it is said that the
Budget gives re.ief to poor people and
poorer sections,

Now, Sir, let us see the price index.
The wholesale price jndex in Febru-
ary and March was 267.7, i.e. 170 per
cent above that of last year, taking
1971 ag the base. Next, Sir, what is
the position of rupee today? The
power of rupee is reduceg to 25 paise.

SHR] KRISHNA CHANDRA PANT
(Uttar Pradesh): In relation to what
year?

SHR] AMARPROSAD CHAKRA-
BORTI: Taking 1870-71 as the base

year. Now, Sir, there is the
highest fall in national income
and also there is some accmu-~

lated stock, amounting to Rs. 45,419
crores taking 1970-71 as the base
vear, I must repeat it This
means, Sir, the demand is poor and
the fall in the netional income has
been the highest. Still, what do we
find here? We find only one thing. All
the time they have been saying that
in the last 33 months the country has
been left in this position, but let us
search our hearts. let us see. Let us
see what the Prime Minister used to
say in all these ten years. I want to
show what the position is. The sta-
tistics show that these 20 families are
ruling India and we have given bene-
fit to those industrialists and those
people who are expleoiting the coun-
try. There is no attempt or even
whisper of setting the matter right or
giving relief to the poorer people.
May T say one thing? I do not want
to repeat what the other Members
have said. Now the ‘“ood for work’
programme was introduced in the
lean season. (Interruptions). Mr.
Banerjee, we shall repiv to it after-
wards. But let me make it clear here
before the House that the allocation
for this programme has also been re-
duced. There is nothing in the bud-
get excepting water about the deve-
lopment of the standard of the poor
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people, there is no mention about pro-
viding employment opportunities to
the poor.

My last but not the least important
point is regarding employment, re-
garding the removal of poverty. There
is no effective plan for these things.
If that is so, what ig the positive
thinking? 'As you know, this budget
will be an illusion for the poor peo-
ple and all the industrialists will be
reaping the fruits,

I would like to say a word about
inflation, As you know, inflation ig a
weapon for transferring purchasing
power from the poor to the wealthy
people. Thig is the worst form of
taxation on the poor people and it
has been an admitted fact that Mr,
Venkataraman this year has changed
the technique. He has taken 13.5 per
cent to be the inflation, But the way
it is generally done, it will- come to
15 per cent. And it will increase in
this way to not less than 30 to 35
per cent next year. So, what will be
the position? The purchasing power

of the poor labourers, workers and
others will he reduced and the
wealthy people will reap the fruit,

There is a great reluctance to tax
the rich, and resort to deficit financ-
ing, They are trying to avoid mobili-
sation of resources and mobilisation
of strength.

Then there is one painfuil thing
whieh you will be surprised to know.
Sir, there are lakhs of displaced per-
sons. We get plan after plan. In
Punjab it was partially solved, In
Bengal still now it has mnot been
solved. There are 700 colonies and
nothing has been said about them in
the budget. It is not a new problem.
This problem has been there from the

days of Shri Jawaharlal Nehru,
from the days of the ‘parti-
tion .of .India. (Time bell rings)

Sir, I have not aaken much time.

THE VICE-CHAIRMAN (SHRI AR~
VIND GANESH KULKARNI): Your
time is already up. You have already
exceeded your time [ O

1974 RS—10.
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SHRI AMARPROSAD CHAKRA-
BORTY: Then, I will cut short I must
say, the Budget is very much disheart-
ening and it does not give anything to
the poor people. The poor people will
become poorer. Poverty will not be
driven out. It is only the poor people
who will be driven out. Only the poor
people will be driven out of the so-
ciety and only the rich people and the
capitalists will be there in this coun-
try. I would again repeat that this is
a Budget for the rich and this is no’c
a Budget for the poor.

sﬁﬂ'éa q ( e 2231)
AToEe, fgaq zrq'?.eﬂ sy 1w TaTHy
FwEvAT TN WHT H AES &9 1981-
82 HT FrEfly q5E W & g e
37 fruifa wem &0 AFC THIH TUT
g1 T " g |y .l wdr sfev
Wy ZIXr A Ry EE T8 WIeEeT
Fi0 A LH gfee ¥ ovar qun &

ug o fnfear wor § f. oo
s w1 watfaw foere wenr oy
HT A AT FRH §) G § oo
Fafes wE § ¢ a vT &y @ar
< &g FX 15000 Wi afus @
3T WF TG UG & | AT wrywT ¥
TS dE ST FifgE oF ar wrg
St w ofr faar o

o "7d0 & 3% fadw & @ &
QNN 14 W@ FEETHT T q4
faermr ot @ aramat & g 8 aige
EOSTAT | W R AT 40 TG F-
THET WA 14 W@ FEEEY A
F X AT H UF W 1T FC AT
ned oG ¥ oax z'ﬂgfzfaﬁ' THE §
et gag Fm’a fayr  srgar
TH T9E & WISAW N ug UF A7 fH
foz @1 wr & fa gy W R
& a5 fTeg af o gaem
& ogE FEW A TEY wovEd § o
Tg FRor g o dw A agded
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FTAT 7 & NS § 189 F 0F g
NE Yy EAm AW ATAN Y
25 @ feEg@Al #F1 ey ® gwow
g Il 37 am F 7AOF § fF 3%
Tix § A FIGI, AATE FET S FTAT
frgm, st welr st sfar
T ¥ G g W §g uinaw
¥ FgF@ H AW TET FE F
TETT "y #r gfw HAT #v Arfq Fr
& 78 &7 g % =t 3w @grnw &
qAY ¥ wTewfAd § |

Foiz ¥ @9 I A WES G
gofw # 3 g7 ¥ § gz # adww
H\T 50 X & T FE 1.5 &G
FTG AL R 1 @l FElAat @
By FEAFATT 7. 5 Ifewa § q=IH
2.5 #< feqr war § 1 3w ¥ oY
W F HraAfrs<or ¥ FTE AT w9
4 FIT 7 Qs fwEar

T T9E § wATaE AL FETS
et 97 15 gfewd gearaT
£Y T § WER AT AT FT AT
g1 f5a =@ar s & wed mbowoor
§ wgr g fo “mmrfes waard smvs
T FIE  WEF G0 A @F
d &1 W wvwr w41 fagid Far
fF 58 W 9l UHF e o w<
& d@ar wea 4T 7 wqaEl w1 |

fga bt S &7 7 wF WA
gt wgr v asar f& garhe wa-
I FES G FF FO7 woq faqw
an g% gt & g @ wew 15
gfiws @aw & fHilEe gEiEg
AE1 AT FIH [ATATE 9q FEAW
T ST w1 F O FEAT wrAT
¥ ARWATR &I FAF QA TAY
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IFT ALY AFT & AT 7w HwAY g7
I Q¢ T UF H HUST NG FT
{ear w77 |

TAFL FATE ol Hrg & AT
AT ONFF AT A oy ATHFT
&1 mweer gar ug fw gy wwer
FAAR G40 T GHFL FAE AN
w1 fegr ST gaF aw T AY
W4T AEF B A § AT @ |

aw & 7g 9t faemr g 7 3w
¥ HgaTd R a1 JrAT Fad Uh
f wregmr g——var fasw 1 ag fas
o9y gued & fad faena & | F@s
F4Y TF I F1 agi 74T TG | AT
F FMA HHF AT, ASIAT A A
giar & forger st sarEr wdy g, ours
e 7t T A 3w av st ag fa=
fathiz a9 1980-81 ¥ &\ FIT TN
I qGTAFTZ | Tl 80 § AT AL
wWq wfg =7 7AA, 80 F A Y IATH(
I AT FFGTC, 80 F JT G AL TG
afe @ | T THR UK 59 T 1086
TG T 7 T & & ATA[T JEHT GEAT
BT & 1 Far fasw ¥ st iE o
FT S @1 T 416 fFA1 IET T4T
TGA( AT H G635 YT FIGT FEAT
FEWT § | A7 GTT, NI FETST A
AT T FTHTG TEF qoqT TIAFT TS
T A wEl H uF wg A ¥ {fAw
HHATTIT UF T FIAT 20~22 THIT 79T
Hrferw ®1 @ g TN | AT F{ AT
=ifgq fF gar=< aF o F FLY Taar
F) faare, gurER T A FfEw
fawr w1 Aregw § 1 wearfad €7 qF
T Fad gAER 9487 9T Ffafrg A<
2T afed IaFT FIRT I A1 TAT TGIIT
|NET a1t F1 G€qT I AT | T
T 9 A qF AT ATF F A9
AqT AT |
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afg wreR 77 TEN FIAT @A A
R garT g 5 g fag s 9y
IAM F SwewrgT gaar [ T I
F@ I 15 ZATT TATT T&HT I1 AGHAT
F1 #@ar wew afefa & agR @ aEn
Fifgq 1+ afs wre=r qgr AgY F@r g ar
ag g AWM F IFTT JAW FT a0
BT 1 FII F T9F HEITT IRAFT
FAE AT AATLSF FT SEL A Y
FET A FTGFY F 77 14 A (GaW I |

RFFAR, FRATOE & BT § 0 &
T HIL RGF T FEHATT F_A AT A
sqaq gReATdl ox faw #a 7 @
AET FT LAMT AIHTT FLAT AT

Heq SXW AW FT ZIX AT § | TH

73, gfas, wfy, qrt &1 waffra oz
FT LT & | T9H, GIT IJATIA, A,
@iwt & wreafade & Fwowr swaw
50 sfams Haave, 50 wfawa 7A1E O0q,
30 svwg Ftgdr A1 60  Ffawa
FIFGTYE T H a9 § | TA91 &0 78I,
oW F1 37 Yfawa &FF g9 &% a0 T
afg wfe saw w3d@ & qaa § A
IgaT SEA A1 da § w0 g
fepdy o7 srwr &y shrenfne sowey & fag
A-VT FTETHTS WEaqol graT € | e
G4 1956 ¥ o Yo &1 fwivr gorw &
&7 USE GRS WA F HIY AfaFaT
¥ Fgr o1 FF A7 _W § IR Wie
TAfRFAT & AR I IOFSH HLA
git | freg wg gatw w1 fawm g
T qIAS HET oA w1 egra fawdr
28 #T1 g% Fg wAT S5 FITOr A7 <

QIATGTE A GHEAT qAvTET a9 gL 8

gl e weft Ay ¥ TS A
fywd ddl ¥ @ gfgaw agm w0
greated fTur &, B st o @ H
1981-82 &% ¥ Fae 66 fwarHiee =
Sr&a fasry Fr 990 Aed FaW F (49
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ATt & genfaa v wearfaq fasve ot
gfed wagr s W A g1 wew
sewl & faq w1 qar whgw e
W w3 faerw & Foom R 7
6 gH § gaaa § F wer Ww &
|1 Q0 AT TS G AT |

3G 939 X & @@ ¥ st Aew wdw
# afeafag farer w2 47 g8 TSy
{ar &t wfraR & ferdel searfaa
IT AT TR (T T A7 TI7 W FT
a1 g, fwasr gdaw s @ wray
# QT & ST | WA $sd| qeadiy
AT H 5@ @A A1z qg wiaw
TAg™ wam & fear srar =rfgo
AT TN Y DAY, THT, a7,
Qar, qar @A 5=, S wafas wraet
T HOITHT § IR 8, IF F e s
& qFT fawg Y M AqT G )

AIAET, 3§ AFGC 4T F 3T Hal
FAT WIeT WET F7 eqrA famwgew
THHR AFIqG FET A0gar g F Qan
I Gl {91 § 10 9@ TA &HaAT AT
e Fre@El F foad FoaT AT 99-
e § fwasr gaww & I § U
g« 98T T ST F g
g™ AT F ovma H T & 42
g a3 gEme § fp sfwage fe-
I W U A AT & ey @
T Fi BSAT ArGAT T [ANIT Z1 H
faar w3 wifE agt e sgmr Wy
onfae g1 @& |

AT, HEg WR9 § (A «1gAT
F wHi dv g &, agr |gF1 A0 A7 WA
g fot& srafasar & mrgr g g fHar
ST EHAHT oy I G | A AST
gyaifs fawra faar o & gt
F OANT AETE 1 ATATH W HSHI AT FA
A¥aTE 47,637 fFAiET & WA
afx 100 a7 fFAWITT T ¢ 10. 80
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[t eda qeq]

fadidreT. st & stafs gaw A ®
wYgad afq 100 0 fedndes 87 H
. 28. 96 frardies ave goh & 1 gelfad
AT TG A w2w H A wirwrfas
g3F afyg ¢ F FEFT F WG
gra & & gifw T, dvdt, wES e, T,
VAR, EFANG, WIS, FTATHE, T
gog faws faal & a9 s, S99
TS GATIIT &, TaTfiicr g &h | ATRrE
T THTT SAIET, TEATE HAAT T FuAT
F AWM WH ¥ WahEm sy &
AT IOT GAT B | W AT
Ft HTWDLFHL T AT 2T AT
FBE A BT strAT Arfgg | SEEend
T YAy GO ¥ HAig q9T TR FT
FEATIF SN FI 1A 41T SHRX &
wfw Trrsat § s aig & wim sfa
79 2,31 wra Hifew ea g fomg ¢
Fad 15 A & 20 AT WfeH T
‘g wrefer frar s g fed s
I3 A IFHERT S | HIT § T AT
“stfgat ¥ fAeraT SO Edi g

T SR FEAr AR ]G
dal F wigeT T (AAA B/ GY)
Ttfraz | 99 1980 ¥ WeX N2 Hf
FAT 26,400 T Hrafe #¢ w5 off srafew
DI HTATUFAT 68,020 F AT #  |
T F9 F H(EeT ¥ ¥ w9 50 Ffowwy
Fate seatfae g S Ao /&t € |
T HGAIE FHTFAT A AT
ERES] :rir FT OQEAT 1w ALY
3;(3{\'( T ¥ AEESATE et
kil raT %ar TR HIT crz*rerr ar ELEY
F F ST

WYy S ¥ IH ¥R Fger 3 sweqfy
o § W< uF wafow At s @rio
Sfafe W WET F Unr 15 amedf
HEY & A1EE ¢ 0TI 9 g A g
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FATY SR H aveafer 7 FETwaT A7
IJET qEAT & AN B | WSy F
IfF Jor AT w1 age , Wl ag
THIEAT FTAW i (T A YIT & WA=
g wey o YAy o oft srrrfeeer g‘f?‘r |
oo T (9 BT 7 Hrer ﬁ“TETH’ -
THY gm'r |

AT, WA TH Aoy FIW 1A 21
femme  ofwewTe R Sor wnT
AT T HEA F1 FE T TS
wE & for Fr & g aw g fEeg
7eff §F 375 evEh eI Ag B T |
T AT Ff W Sl FY %{ &
e N T R e wwy § PaArE
% AT § JTHIAS T T F HFAT )

Fearrg o< e #i7d s fagaa
FI ITSAT TaY AfEsH F A7 SUav 2.0
Fea fage MEHor F1 777, 1977

 fastmage amd fagqa &% (2% 210

qarare ) wiiomt &1 sfadss dar
TAT AT S, qgT ST, FAA FI I
H FT TAAT ST FIT HEFT FT {747
THT 1 ATE F MEgET 1980 F Fead
FIT GRS F wewed gra Qe gf o
fasrmage F7 Figar Aerwiswe T8l g |
ST FET IV QAN T HIEE fEgT
A7 {5 g5 T ox gAfan fra s
wrgh S=T FT & SOt 1 fEeq dar
ool GF T gUT 1 THA! Wer & T HIT
fraT st =fgw

T TR wer gy, afeaist
(3X 105 Fware). *1 9fedwT 7, -
1980 & wfwmm & 1 z%¥ Tar f5a &
SATE T 0T F v Fergam Few el
FIA FT JIEHAT ¥ 1 U I A Ty~
Ha g fFEre Fotr aregme Tty
F faqior vz fawz W@Y & seosw
atg & faatr & qF ferfrag frar

R
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ST WHAT | THER & B ug ofr o
T ol & | T AL WA 37X AT 35
¥ eFha weTw Fr st =y

Sarfe o § & Fg w1 g 7
qW # SAqr  sywdl g fawr widr &
g ¥ Q@ Ay & wry o wfiy a7 03
TAHT & | SAF FqeA FNA §F qgA A
AR 7y o 30 F gL &fa & wofa &0 8
F47 A0 AGT W By AT IAF AT
e & | AT HWrd awdgq g | awie
T <& oug §Y 41X wea wd #r 3fg
Fr g g S QO @ ;e & | graife
T = § gfg qeEua: dav ¥ iy ¥
IR S &1

qreaR, Aa " ¥ fuq waraw
BT T &t UHA & (6q g9 Frer
a7 &t fawaa & fod fana 3o g ®
STt FTCIL FIH I ¢ Sudk (of aars
SATATEITE | W H 0 FUST &9
F gaafw w10 g9 & w7 § A/ wy
fostifeat & awg ot &1 fsvawr 3w
T -FEEAT 9T TG T HER G G E
TR FTA g9 Ft OIT GTL FAT AR A7

* & g feprery &7 wraarg wara fafiag
g stafgae@ 2 fwew IgEw qar
TAH FS IFAM ¥ FT g FI
fremay & O3 F5 F T FFaE A
st g

ey, AU famam & 5 o s
fae el atE FT HeeT W qvr (HAT
siafs fasrelt, Frat qur fa=é & gram,
JIFEARS, Y9d a7 T, graam fawwer
wenfs gfqordy <t a7 sty gai-
SAF gl | 3T WERI & (T F TF 9T HT
HAAEA FETE | &°q90T

SHRI  SHRIDHAR  WASUDEO
DHABE: Mr. Vice~Chairman, Sir, it
has been stated by some Members,
specially Members from the ruling

party side, that the budget which we
are discussing is very atiractive and
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has welcome features. But if you see
the budget as a whole and if a fest
is to be applied to the budget whelher
it is meant for the common and poor
people, whether it is meant for the
downtrodden, whether there is any
insulation against the effects of infla-
tion on their life when their wages are
low and whether any attempt is made
to provide rural employment, you will
find that it is not so. Sir, the budget
siarts by saying that the situation was
very much deterioraling, and in crder
to arrest the deterioration aand to sel
the economy on the path of stahility
and growth the attempt is made That
ig the basic objective of the budget
that is presented.

It i3 steled fhat in 1979-80 during the
tenure of the previous Goverument,
the gross national product declined
by 4.5 per cent and price increase was
21 per cent. Then it takes credit to
itself that because of their gonod per-
formance and good Governmeut, zs a
whole the generation of electricity has
gone up by six per cent and the pre-
duction of coal has gone up by 21 per
cent It also takes credit that agricul-
tural production has gone up. If you
scrutinise the speech of the Finance
Minister, the reason given by him is
so obvious. He cannot hoodwink any-
body on this aspect. Power genera-
tion was low in 1979-80 due to the
acute drought in 1979. I quote the
Minister’s speech: “Power generalion
suffered in the early monthg of 1980-
81 because of very low hydoelectric
generation, This wag a direct -onsequ-
ence of the acute drought of 1879
which left the reservoirs severely de-
pleted during the Iean summer monthg
of 1980”. Therefore, when the mon-
soons was goodd last year, power
generation pickesd up. The Economic

Survey says, and the Raja-
dhyaksha Committee Report also
says thab- the utilisation capa-
city of the thrmal power -ta-

tions has not gone wup at all. It is
about 43 per cent only. Normally,
for power generation to be ideal, the
utilisation capacity must be at least
53 per cent. And what applies to
power generation also applies to coal.
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In coal also the production has gone
up because power supply was better.
Because of power failure, the produc-
tion of coal was less in 1979-80. That
is also admitted in some statements,
but I do not want to burden this
House by going ihrough all those
statements. But it is g fact thst the
departments connected with coal and
generation of power are not function-
ing properly. Out of 39 power sta-
tions, 18 power stations gre left with
coal stocks sufficient for less than
seven days only. Yesterday, in reply
to Starred Question No. 269, it has
been stated that with regard to the
position of coal at different stations,
18 power stations in the country have
got much less coal. Some power sta-
tiong have got coal only for a day or
two. Amarkantak and Satpura in
Madhya Pradesh are among them
from where the hon. Minister comes.
Many major power stations have not
got adequate supplies of coal, 1 will
read out only some of these stations:—

Santaldih — One day.

Badarpur — One ang a half days.
Panipat and Faridabag — Two
days.

Kanpur — One day.

Ennore — One day,

The same is the position in many
others. For the Koradj thermal power
station—which is in my State—-it is
for nine days and for the Nasik ther-
ma] power station is for three days.
And what 1is the reason given
by the Minister in This reply?
One of the main reasons for short
supply of coal has been the constraints
in respect of Railway wagons for
transportation of coal to the thermal
power stations to match the increased
requirements of coal due TSwincrease
in thermal generation, Therefore, the
main constraint, 3¢ he has said, is the
Railway wagons; and the movement
of the Railway wagons has not in-
creased, ag per the findings of the
Economic Survey. The movement of
the Railway wagons has become less
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by one per cent than what it was last
year. This is the performance of
the Railways. Therefore, Sir, there
is nothing to placate or to get himself
praised that power generation or coal
production has gone up.

What about agricultura] produc-
tion? It is also in the same position.
Here it is stated that it was because
of good rains that the agricultural
production has gone up.

SHRI AMARPROSAD CHAKRA-
BORTY: Marginally,

SHRI SHRIDHAR WASUDEQ
DHABE: May be marginally. Para-
graph 12 says: “The performance of
agriculture ip 1980-81 gives every
ground for satisfaction and provides
great reassurance about the Dbasic
health of this vital sector of our eco-
nomy. The weather in 1980-81 was
favourable in most, but by no means
all, parts of the country, and this
created conditions conducive to an
agricultural recovery.” It hag still to
achieve the figure of the previous
peak in 1978-79 when the agricultu-
ral production was the highest. There-
fore, the entire credit which is claim-
ed by the Government is not due to
thern, but is due to good rains and the
favourable conditions created by a
good monsoon, due to which this re-
covery has been made. What should
be the test for a Budget being useful
to the poor people, I have already
stated. For the rural poor, it has
given the lowest priority. The rural
employment programme has been
given a go-by practically. Rs. 340
crores were brovideq last year, There
also, T have stated that it will create
employment of g very small number,
But for this year the position is
worse, Onlyv Rs. 180 crores have
been provided: and it is stated that
other matching grants will be given
by the State Governments. I am cer-
tain that there is mno intention to
create massive rural employment, for
the poor people in this country, under
the rural employment programme,
Unless thei~ wages go up, nrless their
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wages are high, there is no chance of
a better economy in the country.
In this connection, I may say that I
find only Rs. 4 crores are provided
for the lang reforms. It hag been
stated here that unless land refoims
are implemented, unless the workers
and the tenants ang the share-crop-
pers and the small farmers are given
their rights, there is no chance of hav-
ing higher production. Now I quote
from an article (appearing in the
Business Standard of 1st January,
1981) .

,Yet the First Plan itselfi had
taken note of the importance of
the pattern of ownership and ope-
ration of land in bringing about
the desired economic and social
changes. The Plan recognigedq the
neeq for abolition of intermediate
rights, security of tenure for the
tenant-cultivator, fixation of a fair
rent and restrictions on future
acquisition of land. The Second
Plap proposed the imposition of
ceilings on land-holdings. But even
today these major reforms have not
been accomplished. Even the
pre-requisites like updated revenue
records are not available in many
places.”

That is the position in this regard. Sir,
the information supplied to us shows
_Jthat the area of land declared as
“surplug under the land ceiling laws
is 38,91,686 hectares. It is not all.
1t is only a fraction of what it is. The
Government  took possesion of
23.966,965 hectares, and the land
distributed out of it is 186,83.021
hectares. How  many Dbeneficia-
ries? They are 11,567,242, Not
even one acre of land has been given
to them. Therefore it will show, Sir,
hardly 30 per cent of the land acquir-
ed by the Government has been dis-
tributed to the landless labourers, Not
only this, Sir, they make tall talk of
the 20-Point Economic Programme,
and they talk about the poor people.
The eligible families for allotment
of house-siteg in the rural areas are
1,19,00,897. Sites allotted are
77/72,447. The houses built by the

P
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Government or other persons are
7,50,000. So, Houses have not been
built on even 10 per cent of the sites
already allotted in the last five years.
Therefore, Sir, the Budget is abso-
lutely anti-rural workers and anti-
rural poor becauge no programme
has been provided in this Budget for
rural housing. The Budget provision
hag been made only for the urban
housing, for the urban people. For
the rural housing there is no provi-
sion 1n this Budget.

What to talk of their wages, there
is no attempt even to think of their
plight. Their wages are very low.
Even though there is a rule, and a
decision was taken in the Ministers
Conference in July, 1980, that every
two years the wages of the rural
workers should be revised, no at-
tempt has been made even for five,
six, years. This applies not only to
this Government but also to many
other Governments which say they
are progressive. I would only point
out that in Assam the wages were
fixed in October, 1974 at Rs. 5 to Rs. 6
per day; in Bihar, in July, 1975, at
Rs. 4.50; in Gujarat, at Rs. 5.50 per
day; in Karnataka on 2.10.1975 at
Rs. 3.25 to Rs. 5.60 per day; in Kerala
on 15. 9. 1975 at Rs. 6.50 per days;
then in Uttar Pradesh on 23.10.1975
at Rs. 5 to Rs. 6.50 per day; in West
Bengal on 30.9.1974, at Rs. 5.60.
What is the value of the rupee? It
wag revealed in the Lok Sabha yes-
terday that it is 24.51 paise. There-
fore, the value of Rs. 5 or Rs. 3 which
the rural workers are getting now is
less than one rupee,

There is absolutely no attempt
made for providing employment for
them or making any provision in the
Budget for solving their problems. 1,
therefore, suggest that the Govern-
ment should have taken thig oppor-
tunity to have rural employment
programmes and fto enunciate a na-
tignal employment policy. The Gov-
ernment shows lip-sympathy for the
poor people. But at heart it has the
interest of the private seclor, as my
friend has said, the monopolists and
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the businessmen who make profit out
1lg policies.

Another point which I would like
to make about this Budget is that
there is no machinery get up even to
loock to the ordinary problems like
the legal gid, What is going to be
done’ For legal aid, the demand of
the Ministry of Law has been in-
creased from 25 lakhs of rupees 10
50 lakhs of rupees. The Bhagwati
Conimittee under Mr. Justice Bhag-
wati, had given a big programme
for implementafion, for legal aid
schemes. The same Committes has
been appoihted to implement and re-
view the programme. And another
committee has been appointed to re-
view and travel all over India and
- spenq the money.

Sir, in many countries this problem
as been solved by an Act of Pariia-
ment. Ipn the U. K. there is an Act
called the Legal Services Corporation
Act and large funds are provided for
it. I do not want to burden the
House with figures. In Japan, UK.
a=d other countries, there 15 an Act
of Parliament for providing legal aid
to the poor. I, therefore, suggest
that legal aid to the poor should be
provided in our country by an Act of
Parliament; on the lines of UK;
there should be some legislation like
the National Legal Services Corpora-
tion Act.

Sir, I will now refer to two or three
problems relating to my State. One
is that we are very much short of
power. We are facing & deficiency
of 2,000 MW. I, therefore, suggest
that the Chandrapur super thermial
power gtation should be given prio-
rity. That will go 5 long way in
solving our problem,

The second problem is about em-
ployment in hand-processing units
and in the co-operative spinninz mills.
Sir in this budget there is a levy of
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about 12 per cent on the power-pro-
cessing units, The composite milis
have got a levy of 15 per cent. Real
eémployment is generated in the lower
category of industries like hand-pro-
cessing and power-processing unifs.
If power-processing is to be encoura-

" ged, it is very essential that it should

be taxed less, so that it can stand in
competition with the yarn manufac-
tured by the composite mills. Second-
ly, Sir, this is a co-operative sector
and these units shoulg be encouraged.
Everybody knows that the master-
weavers and contractors are exploiting
the poor people and the real benefit
does not go to the lowest weaver.
Threfore, I suggest that the levy of
12 per cent on powser-processing uniis
should be gbolished so that {hey can
complete with the cloth or yarn pro-
duceg by the composite mills.

Lastly, I woulg like to submil that
there is nothing in the budget to
enthuse any section of 1the society.
Though some reliefs are given {o the
middle class, they are highly illusory.
Wage-freeze has come. The LIC
Ordinance has shown how the wind
blows, Therefore, nobody is taking
the Government éeriously so far as
the concessions are concerned. On
the other hand, nothing has been done
for the poor people, and the rural
economy has not been given sufficient J
allocation in this budget. Therefore,
I feel that thig budget is not going
to help in any way in the recovery
of the economy and it is not gcing to
help the poor people. Thank you.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARN{): Mr,
Jaswant Singh.

SHRI JASWANT SINGH (Rajas-
than): Sir, I rise to speak on the
Budget 1981-82. Sir, I wish to make
a submission before I gpeak on the
budget. We gre barely 15 minutes
away from 6 o’clock. If the Chair
woulg kindly consider and if the‘§
hon, Minister would kindly consider,
the hon., Minister of State for Finance
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hag been gsitting here the whole day
and his receptivity, as our ability to
put acrass our points, is quita low...

THE VICE-CHAIRMAN (5HRI
ARVIND GANESH KULKARNI): I
have understood the problem. I think
you all agree to the suggestion made
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by the hon. Member. The House
stands adjourneq till 11 am. tomot-
row.

The House then adjourned-
at forty-four minutes past
five of the clock till eleven
of the clock on Wednesday,
the 11th March, 1981,



